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1909. Since then enquiries have been 
made in the matter by the District 
Magistrate, Tehri-Garhwal, who has 
assured the persons concerned that 
due and proper action will be taken 
according to law The Sub-Division- 
•1 Magistrate, Kirtinagar, has already 
issued warrants against 27 persons 
The Government of Uttar Pradesh 
has been advised to take action 
against the people concerned bIso 
under the Untouchability (Offences) 
Act, 1955.

12-08 hrs
BUSINESS OF THE HOUSE

Hie Minister of Parliamentary 
^Affairs (Shri Satya Narayan Sinha): 

With your permission, Sir, I rise to 
announce that Government Business m 
this Housp for the week commencing 
28rd February will consist of—

( 1) Further consideration and 
passing of the Workmen’s 
Compensation (Amendment) 
Bill, 1958, as passed by Rajya 
Sabha;

(2) Discussion and voting of 
Supplementary Demands for 
Grants (General) for 1958-59,

<3) Consideration and passing of 
the Indian Income-Tax 
(Amendment) Bill, 1959;

(4) Consideration of amendments 
made by Rajya Sabha in the 
Parliament (Prevention of 
Disqualification) Bill, 1958;

(5) Consideration and passmg of 
the Indian Electricity 
(Amendment) Bill, 1958, as 
reported by the Joint Com
mittee,

<6) General Discussion on the 
Railway Budget for 1959-60 
will commence on 25th Feb
ruary; and

(7) Presentation of the General 
Budget for 1959-60 at 5 p a .  
on 28th February, Saturday.

.J O  <Ai) LSD.—I.
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Raja Mahendra Pratap (Mathura): 

Sir, four days ago I presented an 
application and I would also draw 
attention to the fact that no reply has 
been given to me.

Mr. Speaker: For what?
Raja Mahendra Pratap. It waa

about the advertisement about dances 
in 4 hotels I presented it four days 
ago

Mr Speaker: I rejected it
Raja Mahendra Pratap: I wanted

the information
Mr Speaker: I have given the in

formation
Shri T. B. Vittal Rao (Khammam): 

I want one clarification, Sir, regarding 
the business for next week It is said 
that the discussion on the Railway 
Budget will begin on the 25th There 
are two or three other legislative 
business before this House If they 
are not completed by then, will they 
be held over’

Shri Satya Narayan Sinha: Certain
ly

Shn T B. Vittal Rao: But there is 
the Income-Tax Ordinance also

Shri Satya Narayan Sinha: It will
be completed

Mr. Speaker: As we proceed boa. 
Members w 11 know when we will
conclude Everything lies in the
hands of the House.

12-16 b n
MOTION RE. DETERIORATION IN 

THE STANDARD OF GAMES 
AND SPORTS

Shri T B Vittal Rao (Khammam): 
Mr Speaker, I beg to move:

“That this House expresses its 
concern at the deterioration in the 
standard of games and sports in 
the country especially of cricket 
and urges upon the Government 
to take suitable measure* to
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improve the quality of Indian
athletics.”
Mr. Speaker: Why cannot this stand 

over till after this part-heard Bill is 
over? What is the hurry for this?

Shri T. B. Vittal Rao: I do not mind, 
but the Minister concerned is not 
here.

Mr. Speaker: Normally part-heard 
matters must have preference over 
other matters. I do not know why 
this has been shifted

Shri T. B. Vittal Bao: This has been 
allotted 2£ hours today. After these 
2}  hours, the non-official business 
begins. Therefore, this has to be 
completed. So, there would not be 
any place for the Government busi
ness today.

Mr Speaker: Very well
Shri T. B. Vittal Bao: Sir, while 

moving this motion I suffer from a 
handicap. This motion should have 
been moved by Shn H. N. Mukerjee 
but he has left for Calcutta due to the 
sudden illness of his son Ho has 
been making some study on the de
terioration of standards m sports, 
especially after the defeat of the 
Indian Hockey team in the Asian 
games at Tokyo It has comc* into « 
the lime-hght following the pw- 
fornrince of our cricketfers during 
the last test matches with tht* West 
Indies M> infoimit>on is that after 
the selection of the captain bv the 
Selection Board—I am informed most 
reliably—several of the other players 
refused to co-opr-rate with him 1 
was really surprised to hear that. Tins 
captain—I do not know him though 
he comes from the same place as I 
come from—has been playing for the 
last 15-16 years and has been 
considered to be a very fast bowler in 
those days and has been a very good 
sportsman. After he had been 
selected and asked to lead the team, 
several players refused to co-operate 
with him with the result that our 
performance in one of the test 
matches had been very poor. Later on

Standard o f Garnet 
and Sports

one amazing thing we have found with 
our cricket team is tne selection o f  
captains. At no time did we see such a 
thing. Our team* went abroad to Eng
land, to West Indies and other places 
and they have done well. But we have 
not seen captains being changed three 
or four times. Here in . our 
country we were playing against 
a foreign country which has sent not 
its very best team. Probably it is 
not their very best team because three 
of the best players were not included. 
The Board of Control for Cricket in 
our country was almost thinking of 
cancelling this team because three o f  
its best players were not visiting 
India—Worrell, and Walcott. How 
small does it look if captaincy ia 
changed three times? It is utter lack 
of discipline or whatever you may call 
it. It is unfortunate and I do not 
like to blame anybody. But there in 
something wrong which goes to show' 
that things are not all right with the 
Board of Control or the Selection 
Board This matter must be looked 
into

There is one more thing Our team, 
is visiting England very soon and 
probably the selection of this team 
will take placo within two days hence.
I hope that proper selection will be 
made and certain standards of 
behaviour will be formulated in con
sultation with the plavcrs and the 
organisations Otherwise, let them 
not repeat whit has been done here— 
changing the captains verv often. 
Some years ago, we were able to 
accomplish much in the field of 
ciu'kct Today, we have come to the 
position in our country where there is 
no fast bowler at all like Mohamad 
Nis ,ar We have, it seems, been doing 
well when there was no proper train
ing at all Now, there is the RaJ- 
kuman coaching scheme Then we 
did not receive encouragement as we 
are receiving now But \ye are not 
faring well as we did in the past. 
There are some defects in the Rai- 
kumari coaching scheme but that is n 
different matter. What I mean to gay 
is that in spite of these things our 
standards art not improving.
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I find a big statistical data mentioned 
in the ad hoc committee’s re
port on sports in which they have 
said that our standards were not 
deteriorating. Statistics show that. 
The Asian games were organised in 
Delhi in 1951. We were second in that. 
Then we participated in the Manila 
Asian Games and there we were 
fourth. Recently, in Tokyo we were 
seventh. Statistically, it will be 
correct to say that there has been no 
deterioration if you take, for instance, 
the time for the 100 matres race and 
compare the time taken before and 
the time taken now. But what I say 
is this. In the games where 24 coun
tries take part in Asian games, we 
have receded from the 2nd place to 
the 7th place. The other countries 
have advanced while we have not. If 
you accept that there has been no 
deterioration, you should agree that 
we have not advanved to the extent 
the other countries have. That itself 
shows that the standards have not 
improved but deteriorated. Instead 
of going forward, we are going back
wards. Imagine this. In the Asian 
games today, there is not the People’s 
Republic of China, which has got 
a population of 600 million. If that is 
also included, I do not know where 
our country will stand.

In the ad hoc committee’s report I 
find that some statistical data had 
been given about the selection of 
teams for hockey. They have selected 
five from the police of which one is 
an ex-university student; three from 
the railways of which one is an ex- 
university student and of the others 
one student and two hony. coaches 
and six others. Only the other day 
when the Railway Minister presented 
his Budget he very rightly said that 
the railwaymen had held the cham
pionship in hockey . . . (An Hon. 
Member: . . . and kabadi) I do not 
say all the players who participated in 
the national championship should be 
invited but I do not know why only 
three had been included from the 
national champions. This requires 
some sort of an explanation. Moreover, 
I find that in some of the federations
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people are holding the post for several 
years. I have personally nothing 
against those people but I venture to 
suggest that those who are not sports
men at all . . .

Shri Frank Anthony (Nominated—• 
Anglo-Indians): Have they got any
sporting instinct?

Shri T. B. Vittal Rao: They do have 
the sporting instinct, but, if they con
tinue to hold the same office for a 
number of years, as in the case of the 
President, it will not be correct. I do 
not mind their.  ̂helping the sport in 
their advisory capacity, for there are 
some who have really contributed to 
the sport and have played it and they 
are on the Board of Control. They 
have contributed a good lot, but there 
are some other people occupying posi
tions which they should not occupy. 
This has to be looked into by the 
Government, because when they give 
grants, they should be very careful.

Then I find that the encouragement 
given to sports in the schools and 
colleges is not in proportion to the 
increase in the strength of the students 
in various schools and colleges. In 
some schools plans for buildings 
are sanctioned when the schools have 
got no playground at all. There are 
several such schools. I found one 
school which has got about 600 
students located in the busiest part of 
the town and where, in cases of sports, 
tney will have to go an
other three miles from the 
school to play games. This 
should not be the case. Therefore, I 
suggest that more attention should be 
paid for sports in colleges and schools. 
There should be provision for more 
playgrounds in schools and colleges.

Then, inter-school sports and 
games are held and various champion
ships are contested. In addition to 
that, I would like that inter-district 
tournaments are also held in the 
various States. Usually, we see only 
the police of the States meeting 
frequently at sports and games. I 
would like this to be extended. I am 
not against it. That should continue,
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but in addition to that, every State 
should conduct inter-district competi
tions once a year and inter-dutnct 
tournaments in games once a year.

About the employment of coache* 
m the schools and colleges which are 
the training grounds for training best 
sportsmen and who can accomplish 
best results m the national and inter
national games and sports, I should 
like to see that proper attention is 
paid to this aspect in schools and 
colleges The old drill-master method 
of training m sports should be given 
up Instead, properly qualified coaches 
should be appointed This will help 
building up a proper sports organiza
tion m our country With these words,
1 move the motion

Mr Speaker Motion moved

“That this House expresses its 
concern at the deterioration in the 
standard of fiamei and sports in 
the country especially of cricket 
and urges upon the Government 
to take suitable measures to 
improve the qualit\ of Indian 
ath'etics"

I hdve received notice of an amend 
ment by Shn M C Jain Is he 
moving it’

Shri M C Jain (Kaithal) Yes, Sir 
I beg to move

That m the ongmal motion
omit “especially of cricket”
Mr. Speaker: I will call him after

wards Shn Jaipal Singh
Shri Jaipal Singh (Ranchi West— 

Reserved—Sch Tribes) Mr Speaker 
Sir, m a way, I am not sorry that you 
were pleased to allow some time for 
a discussion on this subject today 
But I hope it does not mean that a 
full-dress debate on the report of the 
od hoc committee on sports will there
by be precluded hereafter I do thfrik 
the subject is important enough for 
this House to exercise itself more fully 
in due course

Today, I have not very much to say 
except to ask hon Members to be a 
bit patient till the report is submitted 
to Parliament Then they will find 
whether the recommendations

Shri V. P. Nayar (Quilon) It is 
available m the Library

Shri Jaipal Singh. I think it will 
be

Shrl V. P. Nayar: It is

Shri Jaipal Singh: Then, if it is
available already, two hours are not 
enough, one whole day should be 
devoted to the entire report
12-25 kn
[Shrimati Renu Chakravaktty m the 

Chair]
Hon Members as a whole have not 

had the time to go through the report 
I doubt whither many have read the 
report Ther* is> no doubt whatever 
that all lj, not well in the realm of 
sport., jn this country I would only 
like to talk about a matter which
might be of help to this country in 
the immediate future

Refeienct has been made to cricket 
I am not here to sit in judgement My 
hon friends are there They are the 
great cricketers The crickct captain 
of thn Pdihament team unfortunately 
has gone out There are other cnck- 
ters They are m a better position to 
talk about cricket But I would ask 
hon Members not to judge things by 
our failure in performances You are 
a bad sportsman if you cannot take 
your defeat sportingly Let us not 
judge Melbourne, Tokyo or even the 
recent test matches against West 
Indies, because by our own stupidity, 
by our bad leadership, may be faulty 
selection, we could not do as well as 
we might have done I flunk we would 
be lacking in the sense of sportsman
ship if we had to measure ourselves 
against other countries by their 
standards Admittedly, a great coun
try like this should produce better
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results. I accept that. As to what 
should be done to improve standards, 
to improve the situation, I think that 
natter had better be taken up in the 
full-dress debate later on.

Coming to this problem of cricket, 
alrc&dy everybody knows it, and I 
am giving out no secrets. There are 
persons lobbying for leadership of the 
next visit of our team abroad. Now, 
having seen what has happened only 
recently,—it is still very fresh in our 
minds,—I would ask not only those 
who are in authority, who are in the 
control of cricket, in this country but 
also Government to take a little more 
interest in seeing to it that we send 
out such persons as are fit ambassa
dors of this country. You cannot get 
a better ambassador than a good 
sportsman. That thing has not been 
fully appreciated, particularly by our 
politicians, not only here but through
out the country.

In my Minute of Dissent, it is very 
strong tobacco,—I regret,—I do not 
regret in fact—but I have said things 
bluntly, because then alone my views 
would have arrested the attention 
which they richly deserve.

1 have said that there is someone 
lobbying. It is also equally patent 
that the person who is lobbying is an 
undesirable person. It is no good the 
hon. Minister or the Board of Control 
for Cricket sheltering itself behind the 
fact, “Well, it is an autonomous 
organization and so what can we do?" 
Autonomy when it suits people is a 
very good thing, but when things go 
wrong, then they come forward and 
accuse the Government. The Com
mittee of which I had the privilege to 
be a member has made the report. I 
do not mind confessing that when I 
was first invited by my hon. friend, 1 
declined to join it, for obvious reasons, 
which are expressed in the Minute of 
Dissent. But when he made a subse
quent appeal that I had not better run 
away from the job, I readily agreed, 
and as I said, we tried to do our best. 
We had two other hon. Members of 
Parliament, very eminent sportsmen
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in the past. You will see, and I think 
on the whole, considering the very 
short time we had, we have not done 
too bad a job.

So, my immediate appeal is about 
the sending of the cricket team abroad. 
There is the big boss of cricket sitting 
there.

An Hon. Member: Ex-Chairman.
Shri Jaipal Singh: Once a boss

always a boss. I would appeal to him 
to use his good offices in full co
operation with Government and to 
ensure that the catastrophies of the 
past are not repeated. There is very 
much more I can say, but I would 
prefer not to say things on this occa
sion. But there is one appeal that I 
wish to make and it is to us, politi
cians. My hon. friend just now said 
that there are office-bearers who do 
not play games and they continue to 
be bosses. In fairness, are we any 
more competent, most of us, to talk of 
sports? Let us be fair to ourselves. 
One can take the wrong angle in this 
matter. One can be a very good 
sportsman without actually playing.

One of my main differences with the 
committee’s recommendations has 
been on that issue. The committee as 
a whole, by a majority, thinks that if 
you permit a person to hold a top 
office only for a few years you have 
remedied the whole matter. The com
mittee has been blind to tbe fact that 
you can get a good person who can for 
ever be in office doing good work. You 
are not going to get rid of the 
trouble by limiting the tenure of 
office-bearers.

As far as I can read the situation, 
what is really wrong is with leader
ship; not only political, but, in every 
other form, leadership is wrong in the 
country at the present moment. You 
can go from State to State. I have 
had the pleasure of being associated 
with various sports organisations in 
Bengal, Bihar and then in Delhi. 
Except for our beloved Prime Minis
ter, what leadership^ do we get from
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the Treasury Benches9 Of course, our 
Deputy Ministers are first class sports
men and they should come to the front 
benches; then it will be all right. I 
have no doubt in my mind about it.

•

Shri V. P. Nayar: What about Par
liamentary Secretaries7

Shri Jaipal Singh: What interest do 
they take* This House has already 
set an example four years ago; we 
played that wonderful match and you, 
Madam, were one of the leaders in it. 
We all know what a friendly atmos
phere is created That parliamentary 
cncftet' team is going to pi'ay again on 
the 14th and 15th of next month 
Similarly I look forward to this House 
sending its team on a goodwill
mission to the Banaras Hindu Univer
sity I have only mentioned two 
instances We have a personal
responsibility in the matter We shall 
be doing no good to ourselves or to 
the country if we just criticise The 
question is what part can we play in 
bettering the situation

I feel very strongly that if at the 
State level, the Ministers take a little 
more healthy interest in giving
personal and frequent patronage to 
various tournaments, visiting colleges 
and the like, the situation will imme
diately improve But our Ministers 
are interested in visiting places wheffe 
photographs will be taken I have 
already said that the Deput} Ministers 
here are a model to our senior Minis
ters and therefore, they should be 
promoted to the front benches

I know you and I feel very strongly, 
Madam, about Calcutta and the way 
it ha$ been neglected There is no 
stadium. The biggest city in this coun
try is without a stadium and Govern
ment have been just thinking and 
thinking They go on thinking ad 
mfinttum, when something immediate 
has to be done. I am very glad that 
even my own backward State of Bihar 
has written to the Central Govern
ment for assistance for building a 
studlum at Patna.’ But Patna is  the

Wrong place for it; it should be built 
either at Ranchi or at Jamshedpur, 
the most unsporting cabinet in the 
Vho'e of India is in Patna T am 
taaking an objective assessment. , All 
these 20 years in the field of politics, 
) have been trying to make then 
Sports-minded, but so far I have not 
Succeeded.

I would like hon. Members lo  take
* reasonable view of the situation, 
things are not very good, of course. 
When the report comes before the 
blouse and is debated here, I hope (he 
business Advisory Committee will 
$ive at least 10 houre to debate ft, 
because it is a thing that will have to 

gone into very very thoroughly. It 
^ a matter of our giving our support 
Jh regard to finance. I hope there will 

large sums made available At that 
time, I think it would be appropriate 
for us to go into details, but mean
while, I think we should congratulate 
£>r Shrimali for appointing the ad hoe 
commHtee on sports at long last, 
although it was at the wrong instance.
I hope he is not scared by the Press 
cnticism I think too much note has 
been taken of the Press cnticism 
about what happened at Melbourne 
and Tokyo I do not think that that 
sHould have been taken so much 
notice of that a committee of this sort 
*ras necessary It was necessary for 
other reasons and not for wHat 
happened at Melbourne and Tokyo

My main point is, let us not ruh 
a<wav with the impression that we can 
beat other countries in the race’flSfWe 
a're A different approach, a different 
Process, has to be brought into being 
**, with our 380 million people, we are 
t<> produce better sportsmen than we 
^ave been doing in the past

There is another important thing 
that people forget. It Is not the 
Physical performance alone that is 
1Tnportant in sports II is th« 
character of the persons that is much 
ntore important. People forget that 
people seem to think that if somebody 
cfan run 100 metres in such and such
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• time, he is a wonderful man That 
is wrong Even bome of our cncKeters 
who are good players are not fit repre
sentatives of this country to be sent 
•broad

Shri V. P. Nayar: I am glad that the 
hon Minister confessed to thw when 
we had a discussion in 1955 that for 
virtually 28 years of hiB service, he 
has not played any game, nor even m 
his student days

Mr. Chairman* There are a large 
number of Members who desire to

, participate I propose to give 10 
minutes to each hon Member If 
many perorations are not made one 
can finish in 10 minutes

'  Shri Jaipal Singh He was a mem
ber of the Indian Olympic Association

l0 Mr. Chairman: We will see how the 
debate progresses

Shri V P Nayar: It was my lot in 
1955 to bring to the notice of Govern
ment by a discussion the serious 
deterioration in the standards of sports 
and games As a matter of fact, I 
have here the records of India m 
almost every game listed down, with 
the records of other countries, but in 
view of your warning, I do not pro
pose to go into details I had been 
rather distressed by the hon Minis 
ter*s attitude towards this House in 
respect of presenting the report It 
was necessary for us to ring up several 
times to get even one cop>, which 
ultimately came only yesterday

I am glad that the hon Minister m 
detailing the task of the committee 
rightly pointed out what they were 
supposed to do The Government was 
undoubtedly concerned with the 
deterioration of standards in sports 
and games, as is evident from Dr 
Shrimah's indications to the com
mittee But I am surprised how this 
committee was appointed consisting of 
persons whose names ®re given here 
Mr Jaipal Singh, who perhaps is th 
only Member of this House to have 
hfcd the honour of leading India’s 
hockey team to ‘ victory in the 
Olympics, has given a minute of
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dissent which every Member should 
take note of I may be permitted to 
read out one or two sentences from 
it

“By their very composition, the 
committee have been handicapped 
m making a thorough probe into 
the state of affairs of our sports 
and games and more so in sub
mitting bold and realistic recom
mendations It was a mistake to 
put some of the members m the 
insidious role of prosecutors and 
ludges They would have been 
much more useful as witnesses 
The committee met only half a 
dozen times and no witnesses were 
invited ”

1 ask this very simple question what 
was this committee appointed for’  
Who were the persons from whom the 
Government wanted an enquiry into 
the causes for deterioration of the 
standards7—The very persons who are 
holding key positions in the organisa
tions which brought about (his catas
trophic downfall I may say here that 
I have the highest regard for the 
persons mentioned in this list, but I 
must submit that they were not at all 
fit enough to play the role which they 
were given For example, I find the 
President of the Indian Olympic 
Association is His Highness, the 
Maharaja of Patiala He is a good 
friend of mine and I have the greatest 
admiration for him I have watched 
him pla\ing cricket several times He 
has been the President of the Indian 
Ohmpic Association for not less than 
ten vears Then comes Shri Naval 
Tata He was the President of the 
Indian Hockey Federation God knows 
whether he has ever handled a hockey 
stick m his life but he has been there 
and during his tenure as President we 
find a decline After the days of Shri 
Jaipal Singh’s leadership Indian 
hockey has been on the decline Until 
1955 when I said that all was not well, 
th ' Minister did not take very serious 
notice of it and we found to oar 
dismay that we lost the hockey medal 
in the Asian Games •
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Then comes Rajkuman Aront Kaur 

In 19SS she started a coaching scheme, 
subsidised by the Government of 
India, run in her own name as the 
Rajkuman Coaching Scheme Follow
ing that Is the name of Mr Moin-ul- 
Huq who was there for the last 17 
years m the Indian Olympic Associa
tion Of course, Dr Subbarayan is 
there He is no longer connected with 
the Board of Control I know that 
once upon a time it was he who pulled 
our cnket from the quagmire in which 
the game was Then there are many 
other persons If the Government had 
appointed a committee consisting of 
the right type of people—some of the 
persons included m this committee are 
of the right type, no doubt, and I have 
no grudge against any one of them—if 
it was a committee competent to make 
a detailed probe and to examine some 
of the members now included in the 
committee as witnesses, as very right
ly pointed out by Shn Jaipal Singh, 
we could have known the causes for 
the deterioration 1 find from the 
body of the report that event after 
event are detailed—time, distance and 
so on They have all been tabulated 
One can find by going through that 
statistics that m athletics at least we 
are making improvement But where 
do we stand m the field of world 
athletics’  We were 7th m the last 
Asiad As pointed out by comrade 
T B Vittal Rao, we were 2nd m 1951 
when the Asian Games were held m 
the National Stadium here We came 
down to 4th when we went to Manila 
When we went to Tokyo we came 
down to the 7th

Smaller countries with lesser popul
ations have come better than us In 
1951 we beat Indonesia in football by 
3-0 Next year when we went to 
Manila the same Indonesia beat us 
by 4-1 Why does it happen? How 
are we going to cheek it? We are not 
able to check it because the organisa
tion of these games remains in the 
hands of certain persons whose main 
interest is not in promoting the games 
but still they retain the office, the 
purposes of which I do not know

and Sparta

It would have been vfery profitable 
for the Committee to go into this 
question and they could have taken 
the advice or the opinion or even the 
criticism of some of the members from 
a capacity different from the capacity 
of a member of such a very import
ant committee And what has the 
All India Sports Council been doing?
I say that the organisation was not 
properly constituted. But then Dr 
Shnmali defended them by saying 
that they are running a Coaching 
Scheme They spent some money for 
it Then what happened? Even in 
the First Five Year Plan we find that 
there were distinct targets in the Add 
of norms for physical standards. I do 
not know what happened to that Pro- 1 
bably they have done something I 
find m China that norms have been 
laid down, and millions of students 
had exceeded the limits in one year ’ 
I And that m other countries also the 
samp thing has happened But what 
arc our norms? Is any encouragement 
given to the deserving college stu
dents9 who are very promising m 
ports and games

I find that the committee has re
commended 10 acres for 1,500 students 
Ten acres will not cover even 8 or 4 
foot-ball courts Just imagine that.
1,500 students will have to play in one 
or two foot-ball grounds, which can
not take in the evening more than 
two teams, each consisting of eleven 
people So, about 75 students can use 
the plav-field

This is the type of report which has 
been produced by the Committee. So, 
it is quite natural to say that we must 
have very comprehensive study 
made about this problem I, therefore, 
request the hon Minister to appoint 
another committee to study the prob
lem in its proper perspective

I find from the compoaition o f the 
committee that an official of the 
Finance Ministry has found a place 
there A Joint Secretary of the Edu
cation Ministry is also put there. 1 
know that the Secretary of the C an-
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mittee, Mr Masud, was a player who 
represented India, who had the dis
tinction of representing India m the 
Olympic Games His selection was 
quite correct But why do we have a 
Joint Secretary from the Finance Mi
nistry? Arc there any financial im
plications here to warrant expert 
opinion of the Joint Secretary? I do 
not understand it

Then there are eminent members of 
this Hou«e who also happen to know 
very many details about sports Of 
course, some of them have been in
cluded I say that Government's atti
tude in respect of this has to change 
and the sports and games have to be 
pulled out of the despicable situation 
m which they are at present Some
thing has to be done in that direction

Speaking about cncket, I am very 
sorry to hear from Shri Jaipal Singh 
that there has been lobbying in res
pect of one of the managers of the 
team We all know how our Indian 
cncket has been continuously fading 
out Once upon a time it was not 
long ago—Indian cncket was describ
ed in glowing terms Here is a book 
on “Indian Cricket Cavalcade” fiom 
which I may be permitted to read 
just one sentence It refers to Indian 
cncket as seen m England then

Mr. Chairman: By whom7

Shri V. F Nayar By ARBI” This 
is one of the very few books which 
gives a chronological history of Indian 
cncket It is stated there

‘‘For, while Hutton has been 
compared to sound claret, McCabe 
to full-blooded burgandy, Ham
mond to vintage port and Learie 
Constantine to a champagne cock
tail, Indian players brought to the 
cncket field the atmosphere of a 
ballet, expressing the vanous 
human moods through rhythmic 
and subtle limb movements. In 
fact, no one looked at the score
board when Mushtaq All played 
his innings at Manchester m 1936 "

That was what was written by Arbi

1880 (SAKA) Deterioration m the 2194 
Standard of Games 

and Sports 
Shri Barrow (Nominated—Anglo- 

Indians) Now we have prohibition.

Shri V. P Nayar: Now we have 
prohibition, but not in UK where we 
sent our team

The Board of Control for Cncket 
has many misfortunes Even at the 
top level there has been so much of 
canva sing for vanous places I do 
not know even the composition of the 
Selection Committee, but I find that 
many people who deserve to represent 
India do not find a place at all there. 
The result is very obvious When the 
West Indies came here the Board of 
Control would not accept the team 
because they did not provisionally 
include Weekes, Walcot and Worrel 
Even without them we have been 
licked

Now we are sending a team to Eng
land For what9 What is the composi
tion of the team likely to be* I 
understand that tomorrow or the day 
after the team will be announced 
Madam you must understand that 
cricket is played m India under very 
different conditions Take, for exam
ple our own batsmen We have not 
even the ordinary fast bowlers like 
Gilchrist and Hall Then how can we 
make any contribution in batting? 
When we cannot have fast bowlers for 
years to come how can we do any
thing m the matter7 As a matter of 
fact after Mohammed Nissar we 
never had anv fast bowler of class 
Then u c have no good wicket-keeper 
whom we can send as a substitute 
Have » e  any dependable batsmen7 
Then, what is the use of the Board of 
Cricket Control sending a team9 I 
do not understand it In any case, St 
will not cost Government anything in 
the form of foreign exchange We 
have nothing to lose in cricket Tha 
is the position So, instead of sending 
people who have passed 30 or 40 just 
because in the past they have done 
good batting or bowling, if  at all we 
send a team, we must send a team of 
youngsters who, gaming experience in 
England will come back and enrich 
Indian cncket, which is very badly
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in need of experience. So, I would 
submit that instead of sending some 
team, the Government, especially the 
External Affairs Ministry, should do 
something m the matter. If the team 
is not acceptable, then certainly they 
can put their foot down and stop 
them from going We know, for 
example, that after partition we have 
not produced a cricket player of the 
calibre at Mohammad Haneef of Pakis
tan, who today holds a world record 
Pakistan plays Nas Ghani who is only 
1? years old m test matches Where 
is a 17 year old boy in India who has 
obtained a place m a test match* 
What about the young boy, Wadekar, 
who happened to hit a treble century’  
I do not find him in the test side be
cause he docs not have enough in
fluence to pull wires with the Board 
And obtain a place in the cricket team.

Therefore, if at all we are sending 
«  team it must be confined to young
sters who will get that much of match 
experience in U K , so that on their 
Teturn they can at least give some 
.advantage to Indian cricket

Once again, Madam, making a re
quest to the hon Minister to please 
considei sports as important to our 
country as education and once again 
requesting him to allot more funds for 
the betterment of sports and games in 
our country especially in the matter of 
helping the various institutions to 
*build up stadia, gymnasia and fields, 
tracks and courts and to tram a cadre 
of coaches with an eye that in the 
Third Five Year Plan every school 
will have one or two competent well 
Iramed coaches, I command this re
solution to the House

Dr. P. Subbanyan (Tiruchengode) 
Madam Chairman, Shri Vittal Rao 
who moved this motion referred par
ticularly to the change of captainc\ 
that has happened during the present 
series against the West Indies Per
haps he is not as aware as I am of 
cricket technique or captaincy May 
I remind him that ip 1926, when Eng>
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land won back the ashes, Chapmaa 
was brought in as captain during the 
last test which they won and Mr. 
Carr who had captained the side tor 
the first four tests was dropped? These 
things do happen. I should also like 
to remind him that in 1912 when tha 
Australian team went to England some 
of their best men were left behind lor 
the simple reason that the Board 
wanted to maintain their position and 
to prove that they had the right to 
appoint the manager. The trobule 
arose because five of the most im
portant men in the cncket world then, 
not only m Australia but in almost the 
whole world—people like Clement 
Hill who was to have been the cap
tain, Victor Trumper whose name 
was magic m the circket world, and 
W W Armstrong who afterwards 
captained m 1920 and 1921—they all 
said that they would not go unless 
Frank Laver was appointed the 
manager But the Board, on the other 
hand, felt that they had got control 
of the administration and they should 
have their say in the appointment of 
the manager The insisted on their 
rights and the result was that m 1912 
the Australian team turned up dunng 
the triangular test without their bats
men and paid the penalty for it  
Therefore, it so happens that very 
often when you want to get discipline 
you have got to do certain things, 
perhaps leave behind people who are 
worth their place

I am not defending the Board of 
Control m this matter They have 
made mistakes I do myself feel, as 
Shri Jaipal Singh pointed out, that 
things have been done in such a man
ner that would not redound to the 
credit of the Board. Well, I can take 
pride m the fact that I was President 
of the Board of Control for nine long 
years, the longest tune anybody has 
occupied that position, and I tried 
my best to see that something was 
done to improve the standard oi 
cricket because I know something 
about it



Shri V. P* Nayar: Why don’t you 
stage a come-back?

Or P Subbarayan: Well, it does not 
lie in your or my hands to come back 
But, as I said, I do not think things 
are^s bad as people think

Shn Vittal Rao asked, why have 
you not got fast bowlers My only 
answer to him is that you cannot 
manufacture them You cannot get a 
fellow into the field and ask him to 
bowl and say that he is going to be 
a fast bowler He has got to have 
the formation for it He has. got to 
have the shoulders for it He has got 
to put his weight into i t  You realise 
that Larwood during his Australian 
tour, because of the way he was made 
to bowl and press his foot down, was 
not able to continue to play the game 
because he got his heel bone splinter
ed and he cou d not bowl again 
Therefore, fast bowlers are not manu
factured

It so happens that ue have not got 
any England suffered from that from 
1920 onwards till Larwood was found, 
till Tate was able to get a pace out of 
the wicket Therefore, you really 
cannot manufacture these people I 
find that the young man, Desai, who 
bowled here m Delhi is fairly fast 
He may be trained I rather think 
that physically he has not got the 
formation of a fast bowler But still 
he was able to get lift out of that pitch 
which, I think is a very good sign 
Perhaps with a little more feeding 
and more looking after he may be the 
person we want in the cricket world

Therefore, it l* no use saying that 
we are going down bcc-mse there are 
ups and downs You know, I have 
one satisfaction which is rather a 
cruel one that England did as badly 
as we havi done against the West 
Indies in Australia this year It is a 
consolation And, mind you, that was 
also due to the fact that as we have 
not had the good fortune to play 
against fast bowling, the Englishmen 
seem to have floundered because they 
have no leg spin bowler of any repute 
ia England They found Benaud hard
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ip play It so happens like that What 
j.s more, England's batting was brittle 
in the middle They had no opening 
stand of any reputable kind, and there 
tfas, on the other hand, Burke and 
jyledonald putting up 170 for the first 
V/icket partnership and you know 
^hat happens when they get a first 
picket jtand of such a magnitude, of 
]70 runs Poor England was always 
batting with three wickets down for 
7 and three for 27, and May and 
CJowdrey had to get into the field and 
give support Then some erred, and 
if is always human to err, and it was 
followed up against Benaud’s spin 
•fhat was because they were not ac
customed to play spin bowling

Therefore, you cannot really judge 
fjom one senes the way in which we 
Have deteriorated I still think we 
have some very good players We can 
Keep on doing very well in England 
provided we keep up our team spirit 
I must frankly confess that our 
team on the field looked like eleven 
individuals rather than a team, where
as the West Indies played together as 
a team That has got to come That 
can be brought about only by the 
captain who can hold his side to
gether I was rather glad to see 
Major Adhikan m Delhi I think he 
did keep the side together and pulled 
His weight He played a Captain’s 
innings during this match He did 
vt’ell even m the second innings He 
vras the man who sided with Borde 
and saved the match, though I waa 
sonv he let himself go about and get 
caught at a critical stage But that 
happens m the cricket field You 
have to be in the field to understand 
v?hat sort of feeling you get You 
sometimes do make mistakes, as it is 
human to err But, at the same time, 
our team did well here in Delhi and 
proved that we can get a side to 
England which can render a good 
account o ' in England

Well Shn V  P Nayar said, why not 
cancel the tour You know, there are 
always two sides to a question We 
h»ve made the engagement The Eng
lish County programme is made up of
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the Indian team’s visit There are SO 
matches to be played by the Indian 
team in England. If you do not go at 
this stage it would be very hard to 
re-make the programme giving up 
these SO matches and introducing 
other matches.

Shri Jaipal Singh: He says, send 
younger players.

Shri V. P, Nayar: I do not say that 
the team should not be sent

IS b n .

with you when you say that we should 
built up our future side with younger 
players, but we have a certain kind of 
balance with the older ones too, 
because English wickets are not what 
they are here in this country. I can 
tell you from my experience. You 
have got to have some people who 
have had some experience of English 
wickets who could at least be on 
example to the younger people you 
send to England. Therefore we would 
like to have some balance with 
some of the older players in. It may 
be that we need not have too many 
of them. We must try and send the 
younger ones for the simple reason 
that from them we will build our 
future teams. I hope the seletors will 
keep all this m mind when they make 
the final selection.

Finally, I hope we shall get a 
manager who will be able to carry 
the diplomatic status that he will en
joy as an ambassador from this coun
try because so much depends on the 
social qualities of the players who go 
out from this country.

8hrl V. P. Nayar: Why not send 
Shri Fatesinhrao Gaekwad?

Dr. P. Subbarayan: I shall be very 
glad to send him if the Board will 
select him. I think he will be a very 
good choice. But it does not lie in 
our hands.

Mr. Chairman; I suggest that we 
do not lobby over here.

Dr. P. Subbarayan: I am not lob-
pying. The lobbying is being done 
from your side. •

Mr. Chairman: Irrespective of sides, 
I would rather suggest that we should 
i»ot lobby.

Dr. P. Subbarayan: My hon. friend, 
jShri Nayar, mentioned his name and I 
gaid that it will be a good choice. That 
is what 1 have said. I was not lobby
ing for anybody and I do not intend 
to lobby either here or elsewhere be
cause that is not my business. What 
\ said was that we should send an 
individual who will carry the reputa
tion of this country on his shoulders 
find who will be able to render a 
good account of himself and keep our 
players also m trim so that they will 
pe fit when they get on to the field to 
fender a good account of themselves.

There was some criticism about 
gome of the members of the Commit
tee, especially about the Chairman, 
jlis Highness the Maharaja of Patiala, 
t do not know if Shri Nayar knows 
(low much service the Patiala House 
pas rendered specially to Indian cric
ket and to other games as well. The 
late Maharaja of Patiala brought out 
{first and Rhodes in their prime who 
trained some cricketers. Frank Tar- 
j-ant was brought out from Australia 
^nd something was done to Indian 
pricket. Amamath himself, of whom 
1/e have heard so much, was a cricket
er who gained by the teaching of 
^arrant, for instance. So it happens 
that there are people whose services 
you have got to recognise.

I would like to tell one thing which 
£hri Nayar may well understand.

Shri V. P. Nayar: I never criticised 
tiim.

Dr. P. Subbarayan: When I was the 
president of the Bcprd of Control in 
}846, we had to sand a team to Eng
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land and I had to find some money 
because we had nothing in the bank 
It was the Maharaja of Patiala who 
came forward, I mean the present His 
Highness, to open credit for me in the 
bank so that the team could leave 
lndi% I think that is a service which 
His Highness has rendered for which 
we must be grateful He might have 
made mistakes We all make mis
takes I would like to ask whether 
Shri Nayar does not make mistakes 
sometimes

Shri V P. Nayar: Several

Dr P. Sabbarayan: Therefore you 
must think not of personalities but 
of the contribution that they have 
made towards the advancement of 
Indian sport That is really what 
counts I hope when the new Council 
gets into working order, they will be 
able to do something and the Govern
ment will be helpful to make Indian 
sports go forward, not only in cncket 
but in other fields as well

Shri V P. Navar: I did not criticise 
any member I only said that these 
members could have been used more 
for the purpose if they had been kept 
outside the Committee I know the 
contnbutions made bv the Patiala 
House

Shri Hem Barua (Gauhati) Madam,
I support this Motion I do not want 
to deal with sports m general, but I 
have some old boy's interest m 
cncket and cricket is m the doldrums 
today So, I just want, to make a few 
observations on this aspect of our 
sports

This is a fact that there is a steady 
deterioration m our sports, particularly 
in cncket and I think it is because of 
the fact that there is too much of 
rancour, too much of recrimination 
and too much of wirepulling in sports 
today, jparticularly, in cricket There 
u  no denying this fact

India played as many as 57 official 
test matches since India entered the 
international arena of sports. Out at
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these 57 matches, she has so tar won 
only five We have entered into 
matches agamst England since 1932. 
We have so far played 10 test matches 
against England Out of these 19 
matches, we have lost ten and have 
won only one, that is, against a 
second-rate MCC team in Madras 
possibly in 1952 This is our record

When we see the West Indies—we 
were having a series of test matches 
with them in our country—we find 
that they are steam-rollering into vic
tory crushing all resistance and oppo
sition from our side We have to find 
out the reasons for this Why is it 
that the West Indies, who were play
ing a senes of test matches m this 
country, were steam-rollering into 
victory like this, breaking all our re
sistance*

Thi-, particular aspect, not to speak 
of the previous record, makes this 
Motion vei> urgent and very import
ant

What about our record agair^t other 
countries’  We have not been able to 
win a single match against Australia 
or a gainst West Indies so far Then 
when we think of our glorious past, 
at least in the cricket field, we find 
that we have had certain outstanding 
personalities—Ranji, Dulecp, Naidu, 
Amar Singh, Merchant, Mushtaq, 
Mankad and all these people I re
member one thing I was reading the 
report in the newspaper when Mankad 
was playing there in England He 
wa:> so wonderful there I remember 
that the newspaper reporter had to 
bite the stump of his pencil because 
he had by then exhausted all the 
possible adjectives on Mankad and he 
was trying to find out more adjectives 
to shower on him That is a record.

We are having a glaxy of outstand
ing sportsmen, rather cncketers, in 
the past Why is it that we have not 
been able to produce anyone today, at 
least if not of the standard of MankaJ 
or Amar Singh or C K Naidu, of the 
standard of Hazare* We have failed
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miserably What are the reasons? We 
have to find out the reasons as well

Shri Frank Anthony: Egalitarian 
society.

Shri Hem Barua: Egalitarian socie
ty I think a lot of dross, a lot of 
dirt and, in fact, a lot of rot has 
accumulated in the portals of the 
cricket world today in India There is 
no denying this fact What about 
Indian cricket today? Indian cricket 
today lacks in dynamic leadership. I 
think it cannot be challenged We 
have to apportion the blame. If we 
want to apportion the blame for our 
miserable failure in standards today 
in the cricket world, I think it square
ly lies on the shoulders of the Board 
of Control There is no denying this 
fact as well

Now what about the members of 
thi, Board of Control’  They slump 
back into their cosy seats, plan out 
tours, plan out test matches without 
any idea of the real situation and of 
the real facts That is happening in 
the context of today What about 
thesp office-bearers’  There are office
bearers. officials and selectors, who 
have monopolised the entire field not 
only at the Centre but also in the 
State associations That is what they 
have been doing It is because of 
this—thev do not ha\e an interest, I 
think, in the country’s sports—that I 
feel, for the ri generation of the coun
try—cricket 1-, as much necessary or 
essential as a steel plant is—that 
these people who now control cucket, 
who control our sports and who are at 
the helm of affairs should go They 
are interested m certain other things 
rather than m sports. There were 
times when people used to give every
thing for sports Now there are peo
ple who want to take everything out 
of sports for themselves. That has 
happened in this country.

Now this also is a fact—somebody 
has made a mention of the Raikumari 
Sports Coaching Scheme—that through

and Sports

the Rajkuman Sports Coaching 
Scheme funds are available and be
cause funds are available there has 
been a rising tendency in these men, 
as I have mentioned just now, to cap
ture power. Power can be captured 
by winning votes These people, are 
Interested more in collecting votes 
than in raising the standard of games 
and sports That is what has happen
ed. Now, t&erc are adequate funds. 
Because funds are available, they are 
making extravagant use of the funds. 
Recently they have opened a training 
camp m Bombay, as far as I remem
ber, m November, and Rs 25,000 are 
spent, on 60 cricketers Money is 
squandered in travelling allowances. 
It is a pity to see that these committee 
meetings are held at the time of these 
Test matches so as to enable the mem
bers of the committees to enjoy the 
test matches and at the same time 
enjoy the travelling allowances and 
other allowances This is the depth, 
the abyss into which it has degenerat
ed in this country today What about 
cricket today? I find only the carcass 
of cricket living today, its spirit is 
destroyed, the soul is dead and the 
tore is being damaged That is what 
has happened m this country It is 
done by whom’  By people interested 
in themselves, I should rather say, 
who are interested in power, who have 
powei-psychosis, who have the monev 
spirit and also the rapacity for man- 
oeuvnng m the cricket world toda\ 
There i» no use in accusing them We 
must adopt cirtain measures so as to 
improve our sports

There wer<> da>s when our young 
boys went out in the gieen turf, in the 
fields in foreign countries, and they 
were our ambassadors of goodwill and 
amity That was when we were not a 
free country It is now more than 
necessary that we send out ambassa
dors of sports to different countries. 
There are Members in this House who 
have spoken and they have already 
laid emphasis on this aspect because 
much ol the goodwill is achieved 
through sports.
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We have to create facilities for 
coaching, facilities for improvement. 
For this, I think facilities should be 
provided at the University stage; 
facilities should be provided in the 
colleges as well, because it is there 
that we have our young people who 
can be ideal cricketers of our 
country.

About fast bowling, there was re
ference and pointed reference too. 
We have not been able to create
fast bowlers. Rama Kant Desai, I
remember him, of the Bombay Uni
versity, a young boy who is making 
his debut a’s a fast bowler,—he had 
to rot in the portals of the Univer
sity for a long time before he could 
catch the eyes of the people who 
control and monopolise the cricket 
world today. Then, there should be 
scope for competitions as well. The 
Rohinton Baria and Ranji Trophy 
matches should be more liberally 
held in this country so that people 
may pick up ideas from them as
well. At the same time, I would
say that the services of renowned 
cricketers not only of this country, 
but also of renowned cricketers of 
foreign countries should be utilised 
so that our cricketers could be 
trained up. I remember Allan Moss 
who was requisitioned from England 
to coach people in fast bowling here. 
Allan Moss came here for a month. 
You cannot create a world of fast 
bowlers through training for a month. 
The man comes here only for a 
month. It is not as easy as that. It 
is not as easy as drinking Delhi tap 
water. There should be prizes also. 
That also should be organised.

About the selection of team to 
England, there has been much in the 
papers and there has been some re
ference here also. We have to select 
a team. We have not yet arrived at 
a decision as yet. What about West 
Indies cricketers playing in the 
English League? They always make 
the selection fairly in advance. 
These are professional players. They 
have their own engagements, they
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have their own responsibilities, they 
have theiir own commitments and 
obligations to look after. Possibly 
Shri Mankad is right when he in
sists that he should be given notice 
of selection at least two years ahead. 
They have their obligations, commit
ments and responsibilities. If the 
West Indies Cricketers have to play 
in the English League, the Board 
select the players much in advance,, 
or much earlier. Why is it that w e 
always hang on to the last moment? 
I find our Cricket Board putting the 
blame or fixing it on the Patiala 
Committee report,—all sort of things,, 
that the Government have to provide 
the foreign exchange as also the 
finances. That is why we have to 
depend entirely on the Government. 
Whether the Government would allow 
our team to be sent to England or 
not is also a debatable thing—they 
argue. These are the arguments. 
On these arguments, they base their 
delay, their inefficiency, and all 
Sorts of things. They have certain' 
other motives behind. Possibly they 
want to pull a few wires again.

About change of Captains in test: 
matches : it has been said that it was 
done in England also. Some dates 
were also quoted. We have changed 
so many Captains during the test 
matches in this country, about 4 or 5.. 
What about this? Some have re
signed already. I think Ghulam 
Mohamed resigned, Umrigar resigned. 
These people resigned. There is no 
question of dropping them. There 
may be a question also whether sports 
should be regimented or not. We do 
not believe in regimentation o f 
sport's. Possibly in the world, there 
is no country that believes in the 
regimentation of sports. There is 
complete autonomy in it. I would' 
make a request to the Education 
Minister to see that because Gov
ernment is making funds available to 
a certain extent, to see that cricket 
is delievered in the hands of people 
who have that spirit in them, the 
real spirit of service not only to the 
world of cricketers, but also  ̂to this 
country and to our people. Because,.,
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we want to be represented honoura
bly so that the honour and prestige 
of India—these things are vital—are 
maintained abroad. We do not want 
our honour and prestige to go down 
as our .honour  and  prestige went 
<!own in Tokyo recently.  When our 
prestige  went  down  like  that 
as  it  went  down  in  Tokyo, 
there  were  people  managers 
and Captains to issue statements in 
newspapers quarrelling  over  tri
vialities and trying to And all sorts 
of lame excuses and apologies. Ex
cuses and apologies would never do. 
We have to raise the standard of our 
sports because we want to build a 
comprehensive viewpoint of life and 
we want to establish goodwill in the 
world not only through  diplomatic 
and  official  channels.  but also
through sports  channels.,  cultural 
channels and so many other chan- 
nc’s

Shri Barrow: Madam, Chairman, I 
feel that the Motion before the House 
is to focus attention on the fact that 
everything • m games and sports in 
this country “is not cricket",  if I 
might use an expression which will 
be understood  I  think there  is
considerable forcc  in the argument
that the selection  of the Committee
to go into the question of the de
terioration of sports and games in the 
country was not made in the  true 
spirit of cncket  Dr P Subbarayan 
explained to us the services of the 
Patiala House, to the country, where 
cricket is concerned, but, I do feci 
that the Maharaja of Patiala, had he 
given evidence before the Committee, 
would have rendered greater service 
to Sports and Games in this country 
than by being the Chairman of this 
Committee. I would like the Minis
try to let us know what evidence was 
given before this Committee.  Who 
were the people who gave evidence? 
Will this evidence be placed on the 
Table of the House? We  can then 
judge whether the conclusions drawn 
based on the evidence were valid. I 
believe there was no evidence given, 
and that, the questionnaire  which

yftm sent out to Sports organisations 
v/as treated with scant  respect and 
tpat in some eases replies were not 
even received.  I have not had a 
chance to study this report properly, 
but, if it is based on just superficial 
findings, obviously, we have not gone 
down to the root of the causes of the 
deterioration in sports in this coun
try- I agree with my friend  Shri
ayar,—1 do not generally agree with 
niy Communist friends, but I agree 
vtrith them that the.........

Shri V. P. Nayar: For once you 
have become wise.

Shri Barrow: For once they have 
seen the light of wisdom. ,

the constitution of sports con
trolling bodies in this  country is 
based  on  the  Stephen  Leacock 
thesis 1 do not know if you remem-

but  >n  laugh  with  leacock,
Stephen Leacock  refers  to a man 
v̂ho produced wonderful swimmers. 
jl<» used to coach them, and one day 
he fell into the pool and it was found 
h<‘ could not swim—and  he  was 
pulled out of the water by one of 
his  pupils  He  went  away  to 
another part of  America,  and he
started teaching people how to cycle 
.✓-the bicycle had just become popu
lar  One day he  thought:  “I had
getter learn to cycle myself,  other
wise I shall be found out once again”, 
go he got on to the top of a hill, 
he got on his bicycle  and he  was 
going down almost to his death till 
one of his students came and received 
him  That is what is happening in 
this country: persons who  do not
Know whether they should kick the
outside or the inside of a football are 
iP charge of all our sports and games; 
they are controlling our  sports and 
âmes; they are making selection.

1 thank Dr. Subbarayan  for  his 
j'emmescences  about  cricket;  he 
talked about the Board in England, 
the M.C.C. doing without five players 
Because they wanted to maintain dis
cipline—That is exactly what I am 
trying to emphasize.  Let  there be
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ferae discipline in the Board of 
Control here, then there will be du>- 
•dpline m the players. There is no 
point in saying that we must dis
cipline our players without disciplin
ing ourselves That is where I agree 
■witlj my friend Shri Jaipal Singh 
discipline must start here in this 
House, with the Treasury Benches, 
then only will it seep lower down into 
4he field of sports and games as well

I want to deal also with this ques
tion of the comparison with the failure 
■at England in the matches in 
Australia One of the causes there 
has been that “Captain” may did 
not have full power, he had two 
managers We get poor consolation 
from saying that England was defeated 
by Australia, and that we have not 

•done so badly over here

What I wish to emphasize is this, 
that the Captain must be given full 
power What has happened9 You 
had Ghulam Mohammed resign, then 
Umrigar resign Umngar was being 
forced to include a player, a player 
whom eventually Mankad insisted 
should be kept out of the team

I want to draw attention to the 
fact also that we cannot, as my friend 
Shn Hem Barua suggests, start find 
mg our players at the Universities 
I suggtst that we must start m the 
'School What is happening here’  We 
-are spending our money on NCC, ACC. 
National Discipline Scheme, making 
the children march up and down, try
ing to regiment them, instead of get
ting this spirit of cricket into them, 
this can only be done if we pay more 
attention to sports and games in 
.schools

My hon friend the Education Min
ister will remember what Prof A 
N Whitehead said that left-hand 
'bowling is as important as scholar
ship in a teacher, and I agree with 
that Such a teacher will inspire his 
-school children more than a man who 
9»s an M A. degree and, as 1 have 
<wid before, does not know which aide
348 (Ai) LSD—8.
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of the football to kick, the outside or 
the inside I would suggest that 
people who are selected as teachers 
must he able to inspire their children 
on the playing field as well as in the 
class room, and to this end I want also 
to suggest to the Education Minis
ter that we should award scholarships 
on the same basis as the Rhodes 
scholarships

U not only scholarship that 
counts, it is aho general character and 
ability in the field All the scholar
ships that we give for men to go to 
the um\c rsities are based on whether 
they have gamed a first class first A 
man may be a miserable specimen, 
unable to bowl a ball the whole pitch, 
or he may not be able to kick the 
football even beyond the penalty area, 
but he will get the scholarship These 
men have their place, give them 
scholarships, but reserve a certain 
number of scholarships on the princi
ple of the Rhodes scholarship.

The selection of teams has already 
com** in for considerable criticism, but 
there is scope for the Education Minis
try to see that these matters are put 
nght because they do give grants to 
teams that go abroad Here I would 
suggest that though for a certain 
period,— we cannot do it with our 
i ricket team at present, we have our 
commitments,—but let us have a five 
year period during which we will 
send no teams abroad Then you 
will not have people jockeying them
selves into position; one wanting to go 
as manager, another as sub-manager, 
^omebod> else as assistant sub-mana
ger. because they are gomg abroad. 
Invite teams from abroad, spend the 
mone> on those people coming over 
here, and let our own people here 
have healthy competition, though I am 
not very much in favour of this com
petition m this manner of only a few 
selected people doing well Only 
when the standard in every school i» 
raised when we have these norms in 
games, sports and athletics and when 
most of our children come up to these 
norms, will we be able say that them
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has been an appreciable improve- 
a w t  |p qpocts and game* in this 
country. Improvement u not tested 
Isqt winning a Teat Match here or by 
winning a hockey championship in 
Melbourne car iust losing it in Tokyo: 
It is only when the general standard 
of sports has improved in schools 
will we be able to say that.

Here, again I wish to emphasize 
that it must be m the schools and 
not at the university stage that you 
can do this And to that end I 
support Shri Jaipal Singh’s proposal 
for a National Playing Fields Asso
ciation. It has been pointed out by 

other Member* too that there are not 
enough playing fields for the school 
children and I repeat we must have a 
National Playing Fields Association. 
We must also, if we are going to 
improve in sports and games, improve 
our equipment. The greatest diffi
culties in Indian sports are that our 
players do not have even the right 
kind of equipment we need football 
boots, running shoes Unless we can 
produce the nght kind of equipment 
in this country, we cannot possibly 
improve.
1SJU hrs.

[Shri Jaipal Stngh tn the Choir]

The cricket bats, the hockey sticks, 
all these things must be standardised, 
and they must be made available to 
tile children at the earlier stages. 
There is no good getting a boy to run 
in "spikes”  after he has passed the age 
of 16 or 17; he is not going to be able 
to do it: he must start at about 10 
f r l L

I wish to stress once again the need 
for proper selection. I want to ven
tilate what has happened. We sent a 
a hockey team abroad, the premier 
hockey-playing Country in the world 
sends out a hockey team abroad with
out a Centre Half, and we put in a 
Left Id man to play Centre Half, and 
whep we lose we are all aghaat! 
Obviously there i* something wrong.

Standard of Garnet 
and Sport s

We cannot sit bade and say: Oh! thflM* 
things happen. The selections musife- 
be dqne carefully.

We must go into the accounts at all 
Vhese different federations and organi
sations, and at meetings there must 
be observers fnrni Government—F 
am against Government interference., 
'—but if the accounts of these people' 
are not submitted, if they cannot run* 
sports and games in this country pro
perly, then I say Government has no- 
business to subsidise them, and help 
them to send teams abroad for anjr 
purpose whatsoever.

ij*  * «  w f . w i f i r

ipaff vfc ^  anfr
W  P v s  »r fa r  *  v t  fa r  %

^rr W IT  £ I

faapr * ^ 3 ? *  iflfjFTr *  ?rvr sta

3TW V TtT if TOT
vr ^  f f  q-#rr «rer

Tf vtpt *wr fo  f  aj qr 
5vrsrr % i w r  m m  $ f t  ftw  
# T  *  aft-flft W f % *TPRT ^f-Wr *  ^

*  qftwrl  snfr $  fsmrw wt 
w  i fr*nr> uwwr H  v f r ,  <rrfv«rRr 

^ 3 srr t; * f» i  i % 
fN r̂ar Hr v  % **

n  IfT^ oft fRT «T> I g W  <
whptt aft ipft t f ftm  v  t t ,  
aKr *pt f j f  *pt, 
wr H v  orr^re' o jjt  ws*r «r.f t>
w  v  ffrff
I *  jtrt w  « r r  fwr ftr « j r  w f w jfijr  
vr I, w r  vr t , w  «r 
n r »  ^  m m  w  v p  % 
fa w r  f t  iw r  i « r
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fiife  % *!TO* *  g *  «Wf fwr *n $ g
** «TJ u W t*  «m  1 1  

f t  jp?« *  «Nr «(ta *#£,*
% Tnr «nflf ft  fpwft, i f  f *
IRJ GTf WURIT |  1 %ftST
f i w  « r f f c  t r  v q t  * f v  j f  i r t r  f r o  

* n f t %  I r  * f t  « r r  r e n *  t a r  f w r  w  f i m  
trm ?At ir * fr  *m  f t  "w *w t «rro 

f*% z” , * 9  % «*n*r g w  flr *3
vr »r*T *ft jtsmst *pt - f t  *t 

v r t t  1 tfte «wr ?w *
% «W t w  f a  f t  OTsrr t i  
«r?Rnr vr »fa f t  m m  i *f m m n  
f  f«l> fT3*T V J(SRH 1$ #
*JW ffTRTT Tt»T «M
frra trtr 'PC *rj? * m t sr ft? 
TO JTRIW *  % «t? “ ?W5fr WTO 
faw ?”  fawnra f w  =m  1 p r  ^  ^srg 
* f  f a  ? ! r  *trw ft %  m *  %  f t m s f r  

? r a ^  «rtr % arrr w it afrit *rrff# 
« r f  ^  eft * m f  i f c r s  f a r t e  q r  #  

*n£ar f t  * m t  arnrft f a  vr *<t k  
^ w r fin r  1 ^ S7*ftorvttar*r***t  
<^q^terh :4^m ?rTgrf¥ ^5R tTT< 
% ^ R ^ n ? » ^ 5 r v t * r ^ ^ 5 f » f  1

'aifra* w t ^ s  ’T^r * t  « f  f*w<f 
*r tTTf^v |, ^ rr *  #  w ft ^ t ,  fra«

itftw »jir ifcr m^»r p r r  | f r  w i#  *r 
iftr f a  % *rr wr <sr*r* $, fwrft 

« n p r  ? h t  < 4 *  * f  » f t  3*  * t  « n ? 5  ^ ? r t  

wrnr ^  forr «wr f̂ snrr ftwr *mr 
Miff* 1 *#  ww ^  omje *'f 

« » t  f w  • * *  J r  H r  « n r t  « r  j  • 

?f «t 4 « t  fih vnpt l*n: *fcr w p r  w
VtfT wr fapp SJRR t  %ft«F 3W VFT
m v t v * x °3*r % w w  % w r  w  w  

w f v ’np^srnrvrT ^ t* r#  
m  m v m  M  t  ̂  | t  %

and Sports

*ift ftwr *m  l fm ffV  *Wt
fts s w  ^  w ftw  k «  o m  |  $  1 v t i  v n p r  
f*re «# r  f i ^  v ^ t  «*w  *=rf ̂ nr vPnnr 
^ wns ?w tr  f*CTf «n;
W r  v i  *n̂ r w l  k  ^  ^  # » f  
^Ir m i *  % i i m f e  % srrt ^  vrr

^rerr i w  Ir *n^*r fftrr | fv  
l * n f t  * n r W j  ^rrrsr *Ft f t w  a ftfc  
»r %wft 1 1 « ft^  f% «mr< 
f i f *  f*»r «^r fa j fi»rr 1

fam  ?tt ^rr f% 5^ «rc 
vnrr « t  qtpt fe n  n*rr t  1 *rpft ftre
»o  9TRT WTT ^  Vt#3T Vf VPT«T
v  n® ?n«T wt#

^ r  r̂ t  ^ r  % M  *tfss*t % ?rh t c  
^  *W I *TTT V<I^T VITCT fv  WT 
^pt  ̂ 1 g’HRftr *rrr w  ^
^  f^ js 4 « r  i ,  ̂  v tr ix fa  ifr $m t

tRfWr f%«TTT 
sstfsnr ??r *n*w *  m  f t  r̂̂ cfr ^ 1 

* m  % *  ? f t M  %  f * n r t  i s r p r  

«# t  >fs«»o v t t. «rt*t
fipi

<Nr % ftni snf fan* ?to<t i ^ i#  
*fti w r  H  H w t i*
*Nr f<wr ?rc$ ^ ? r w t  * r  f  1 

errs snm  *nr $  fa  &r 
t f v v t m  w jpfr&fe ^  |, i& fr *  
*  * ft  r w fg^ e  s ft  ^  f  ?rn>*r q/t 

vt ^  &r”
«fnrr1 1  f a  «rc%mrr 

«TPT Jf|f $ 1 $  sRnar f  f«F «t«et ««k 
vftijB  h  sft fterr | «if
" f r o f c r  5^ t 1 v s  $  **»Tt 
>#t vrar «ur ♦ ^ n c  a^ir ftsrr $  i fH  #  
«m  v ftijs  $  *r̂ t ^>(r% fte
*ft t  f ?** ̂  «?«
^t ZW fftsr*f ^  wrft ̂ 1 «PTT ̂ tf f f f t  
i # n  a t  9 v  *  f^nrr i n  f a f e  v  % *
It $  WTT I #EPT <WK
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ftoT 2V*r f a f e  % jt#  t o t  iftr 
afar sjff t o t  1 *pfr qsfr | %  *î r 
crt  *r far* fSpTqnr *rcr i fa*r ^  ^ 
fa%? 2t*r ^ n n s t  f f  «T5 Hrft 
fTTft ^  | fa
*H? **fr$ 1 Jft ^  *r *ra*rc ^ %  
«W &  #*ft * t *to<T ̂  tfr £t»T fa l f o
MB&aCk s  * --* -  f . ---»"» - __«\-*>> r  f»vnnn, f h j j r 'T  t ftk z  xtpptt, 
tTTrzfr^T JJTJft fgnmrft <mRT 1 
W  *t ?*nt &T tft 3RRTT rWV,
f^FTnft dfl+fl 95»ft 5ft jPTT*- JfiJT
^ftrsF?5K * r k  « ft s f W F T  s t m  i 

fa  f ^  ?r^ % ?nrc srrr
5P=fti*T tflT * t  ^
?ft fsr§nr *t ffT*rt stfr 1 &far
wrar «rr f*r<B ? «p ^ ?  s » s t p t  *<>
%%?jp «Rirr rwr <to 3  &? M - vth  arr

$*?T̂  tnr%5PT fafjflFST TT 5*r tT̂ B 
«TH I  \ *  'ft T̂gfTT f  fa  prr^ ^T *
j ^ fgife f»T t o  f f^ n  n  3JTT5T f?T 
31% fHT* &T *  ^  ^  flVr ffi
W  «TT?T * T  » T * gT I

3T̂ T cPF WTSTÎ t *T & fPTT̂
ĴT ^t W«l<t *fa*T V* *  ftp*

zr^ rv tw rfr^ o  v r ts a p w f
3TTcft $, % fa ^  3T?r 5TT ipwr ^ T  flTwR? |  
fa<ff *nwt*T *V JH<T | fa  -?*T # W  
*rr sn?3r ^ jtjf ?tt ?t
«TT?rRT n  $rf*m  fa ir  f  1 £tfa«rt % 
«fr*r *  zvft f a w *  t fr  *r
srrdN ^t? # s  »rwt h afrit 1 ?*ttt 

x«r | 1 ^  t r  c t  ??r 'rr
cT7.4« r̂crft | fa  PTtifT «ftr W  ^

%  * t .« t  t o i  g ? r v  f a ir  »pt t  
f  *• ^  s *r  ^  »w ^ * f z  

v  3*r>?r srf?r t o .  1
^ w  *r* H fBi fd tm  tor $ 1

W  m  'si’iv i «<.'♦> ^*rrt I»ilnt4i
arpr vr « t r  ^tnr ift, Wftpsr fa r  t  
g ?  tt wn»r r r  ffrg  «fltoT
<rr^n j  1 *& t  trn vr f«rc « to  #  «ftiW  
»w  vr fa?p fairr »wt *ftr 3* ^  ^ r  
fawr | fa  ^ r  t  | «fk  w  

«Fr «ri*T «fk  tosr ^  ?rc««
5T«r

fw?ft| 1 ^^ft«Fp, ^ fa  wi«r fa?ft »rr«r 
*  ^  3Ti?^ ^tsft % «rr, «r ar ^ t fcsr 
f f tW  fa  f t o  *rw »mr ?  w f t  »to% f ,  
ffanrr ^  t  1 fcf«R- ?*r wnr «h  

vt tit itorc r^ f  1 
»T5 rjRfr ^5?r s  «rnr | » Jjrr «r^rr

| fa  v i  3«rr5f
«m<<i fnra f+qr 5ri»Ti ^  r ^  1 
< 5 rn r w v x  c t o  v r ?ft»rcr m  * r a r  ^ r  1 1 

??r » r n r  > ft V J  %  f a t  * w  $  « r t r  
w .# ^1% ffR t ^  5ut?t * w  fn j#  
^  1

?»fa WTRT 5ltT»f5r<T spT jft *anar 
?*r t o  Bt̂ rr ^Tf^ ^ *r^pr ^ t t  5 

fa  argcT 3JTRT % 1 7?r * t s t r  ftps 
w  en̂ B & fa  3ft zrr ĉ tm  | %

?t, •?* *Pt %prris»r 1 5ir%

ir w t  m m ; % v t ^
H^5PT fe*TT $ fa  >
a ft  s ft»r 5̂  ^r i f f  * t t  «Kt3r * f  ? r « f t r  % r ^  
c^im  ^t '3^ *5t ?rswTf yrrt % «j*kt<^ 
W 5®i 3qKT jft, 5̂T v t ^nfPT^ ®TT5T 
fa^f 1 w  ffr? ^  wnr fam  ^rrtor at 

^  farfrw  €fa  ^ f t  1

ftr ft s i w t u ?  v?*n '̂ rr̂ nr $ fa  
ura jft *jwf?n5 *tar v t # < r h  < f^ *  

f ,  ^  r l , ?nrR
«T IT»F 'WTH' ^fsR^SH ^  Wlf^,
^nSt, ̂ * rw , r ^ s ,  Jcwft̂ nw, ’sft 
wi wt »Nr f  4 r w
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W flSR ^  « f t t  $  *PTORIT f f t  f l H l f t
s w r  *nft qrra’ *§?r s*mr 

fcftsr f t  1

ip* w pm w  < n n  *ft*t
ifUr ftftrc  1

«ft «go * o
T|% *tt ^srt»t 5**n?w 3ri*rt i f t  <R% 
f r s t  % v w r  * t  | f f R m  % w*fr v ^ R  
fiffircyr *frm sft #, % ft* * s n * r  
SRR *P*t $t T | I $*T <IT5 ft f^R  *
yitzqifo f a r f c  ?!^t ?t*ft *r? grr 3
^  T̂ JJT 1

*?r ?r^ ft ^  *  v=t t e v x
H + iftd ^ M  ^»t f l H 'S  ? W t 'TO
v tv rrM zx  5*3teq-$R r r  % x r* t *rta 
fa f a ^  g t  <fte f T  f a f r  5  fe c fr » f f i y T T

%?r^JT ft, cR 3IR!T 3  ?R5RT g 
f t  *Tf jRT* # T  ^  rTT^t I

«m q%  «r?ton ?r  iTFHh?
«TT5ft STR *T*fT<T |

«ft ^o mo aN %srrfa t o  
3  < t , cffa f a f a ?  ^  stc*r j t r t t  g  i

w *rm fi»  * r r t a r  sttsrwt ** ftr fa s  
srra 1

s ft * J °  f «  3 R  &®F I  5  %^5T 
jb i Hfrnr #3 arnKnr i *rr*

>tl?T ^ t  V t f ^ T  gK f c q a H  ^  ^ t  %  
5TTRT |  I W  p i t  f t  tnp ^  «fk
n f^ n r 5  ite r  % arrcst f tf tw sr  
f  1 w w  s h r t  5  fnnqftT n ^ r ,  
* m t  *pff % ^rprr % «fk 
wrr srr^  jfffi f t  *qrar *rtr vrf^nft ^  
ftfv F H  *ift f  1 T#t
*rrft <mft $ *rtr **r * t  ^ r

and Sports 
f a r  # t  h #  s n ft f<n- t r  ^  

^  Fft€?ar %  w j i e ^ w  f  « f t r  ? rrffT  
| f t  pftiw $f <nfafefw»ff tflr t o  
<nf=rfzVT ^ t  *Pt£ ^9FT sfsSt ? H t  ^ T f ^  1 
in^ ^  en^ftH % V^TT <RtfT I  f t
«nfafdfeiiiH wit t o

^  t  tftr  ^TTt y : ^R  <Tf?T t |  t  «ftr 
^  ̂ f t  %^r ?t g?r
s ^ t d ^ R  arr *p f&  w< ^ " t f t  w  3̂  
^Rr £  1

?r% «rrc ^  «ftr ^  ^  s r  ^  
t s  5jT35rr «rYr ^  ^  f t  ^  *r? ?rt 
^RR- J #  f»TT f t  5*1% f?FTT ^2T M «Ftf 
«RR f td ¥ ^ t f t  f^f^r 5SRT t  TSGK 

f t  3*T >Tc^r % f%TT fjrfq^V 
^SRI O T  5T f t  %ft?T TT-fff^R fffltTgf e  
^  5^1% f?HT ^T# TIT 5 R  ^t
T3r»R!T R> UI35»<et <i=W<i % XV <BT

«ns*ft jp t̂ar spt xttK ftm*PT f t  
*m  fqw frp?r «rk *s*ft£?r r̂. ^ t t  ?> 1

V *  FTRsitar * r t t  *f^ »n r
w m t ^ r  ^t f r  j^ t ^  1 1

w  ^ o  «ro # r  3ft f r ,  4  x%t 
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The Depatf Mtottcr »t DUhm 
(Sardar Majithia): When I read this 
Resolution, I thought it was going to 
be a very much broader affair be
cause it mentioned, apart from 
cricket, sports in general and athletics 
alto.

Shri V. P. Nayar: In two hours, it 
is not possible to cover the Subject.

Sardar Majlthia: But ultimately I 
see that this debate has developed into 
a criticism of cricket alone and I 
thought it only right that I should, as 
one at the ex-Presidents, come out 
with my own reading of the situation. 
We have had quite a lot of suggestions 
and they have all been dampening 
without really going into the details as 
to why we have not maintained 
that standard

To begin with, I would like to say 
that it is a fallacy that we have dete
riorated. We have not deteriora
ted because in every aspect, whether 
it is athletics or other games, we have 
maintained that standard and, in most 
cases, improved it. While passing, I 
would like to say that we shall hear 
very much more of Milkha Singh and 
people of his calibre in the future 
Olympics I am quite sure of that

Shri T. B. Vlttal Kao: Provided he 
is given sufficient encouragement

Sardar Majlthia: I think he is get
ting it

Mr. Chairman: Order, order I
would just like to know if the hon 
Mover is going to exercise his nght to 
reply.

Shri T. B. Vlttal Rao: I want two 
or three minutes to clear up one or 
two misunderstandings which have 
cropped up.

Mr. Chairman: Then he will have 
his say at the end

Shri Joachim Alva (Kanara): Will 
I  get a chanoe to pay a few wordsf

Sardar MaJMUa: Talking about
cncket in particular, if I may say to, 
our matches have been lost not 
because we are very much inferior 
to the visiting sides but primarily due 
to bad fielding. This is a very very 
important point which I would like to 
make Analysing this fielding, we 
all know that we cannot produce good 
fielders unless they get practice in 
that particular aspect. How can they 
get that practice? The first essen
tial thing for that is a playing field. 
Unfortunately, at the moment we have 
got a number of additions to our 
schools and colleges during the past 
ten years

Shri Braj Raj Singh (Firozabad): 
Unfortunate?

Sardar Majlthia: Not unfortunate. 
We have got additions to our schools 
and colleges where the number of 
students has increased, but the unfor
tunate part of it is that playing fields 
have not kept pace with the increase 
in students in schools and colleges. It 
is therefore that I find that whereas 
most people go to schools, when it 
comes to taking part in active sports 
they are handicapped because there 
ar«» no playing fields, the facilities are 
not there I am quite sure that the 
present Education Minister is deeply 
aware of this lack of facilities and 
that he will do something on that 
point

Coming back to what I was saying, 
fielding and fast bowlers are, accord
ing to me, interlinked, the reason 
being that a fast bowler mainly de
pends to get his wickets on the errors 
on the part of the batsman in playing 
them, which result in catches. If 
these catches are taken by the 
fielders, they get the wickets. But 
in case the fielders do not take those 
catches, the ball* trickles down and 
goes tor a four very easily. The 
result is that the bowling analysis 
suffers, and he is Shade out to be not 
•o good a bowler as pontUy the slow
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bowler who«ets more wickets, because 
'there is more time in the ball going 
to  the fielder and possibly there are 
not so many errors. Hie result is 
that the fast bowler, in particular, is 

discouraged and that is one of the 
reasons why we have not produced fast 
bcfolers, although the Board has 
made serious efforts. As was men
tioned by one of the hon. Members, 
Mr. Alan Moss was invited. That 
was when 1 was President of the 
Board. I particularly invited him to 
•run a coaching camp and I am glad to 
n y  that in the two months—not one 
month as has been said—that he spent 
here, he got hold of a number of 
boys. Ramakant Desai, who has shown 
off well, was one of them, who got 
some benefit by his coaching.

It is not that the Board does not 
think about cricket. It certainly does 
think about it, but it has got a very 
difficult task before it. A good 
cricket team does not consist of 11 
batsmen or 11 bowlers or 11 fielders. 
It has to be a combination. Even 
going further, you have to have good 
opening batsmen; you have to have 
good opening bowlers, good spinners 
and batsmen round the middle, all- 
rounders.

Shri V. P. Nayar: Even a good
'test.

Sardar MaJithU: Yes. It has to 
present a straight bat in any case.

So, the result is that while selecting 
a team you may have two good 
players who may be suitable for the 
same place in the batting order You 
select one. Naturally, the supporters 
o f the other fellow who is dropped 
come and blame the selectors that 
favouritism has been shown. It is 
not favouritism. The main task of 
the selectors is to produce a balanced 
aide from the material that is availa
ble to them. 'Hiey- cannot produce 
fast bowlers. The fast bowlers have 
to be produced by the country. And 
the selectors havt  ̂ only to pick and 
■f h ac— from the material available

And, over hare, I would like to 
mention another point and that is 
that in this particular aspect also the 
Board has not been sleeping. It was 
at my instance that the Ranji Trophy 
was started on a semi-league basis. 
Thus many more matches were played 
than were ever played previously, and, 
with more data available, the selectors 
have got a better chance of picking 
up the right type of boys to repre
sent India.

This cannot produce any effect over
night because this was started only 2 
years ago. It will take some time 
and I am quite sure, if you follow the 
fortunes of cricket, in due course of 
time this will produce results.

Shri Barrow: What about the
arrangement of the Ranji Trophy 
matches? They clash with other Uni
versity work. These are detailed 
questions which have to be gone into.

Sardar Majithia: I entirely agree 
with my hon. fnend that unfortunate
ly that is one of the difficulties. 
Whereas in England you have got 
sports normally played in a particu
lar part of the year when there are 
no studies taking place—the rest of 
the year is taken over by studies and 
no sports are taking place then. But, 
in India, due to the weather condi
tions, both the seasons clash with each 
other and therefore you have to con
centrate both the sports and the 
studies in the same period. That is 
another reason why we are at a slight 
handicap. But, all the same, I would 
say that I am not so disheartened by 
the performance of our cricketers. 
It is true that we have not won one 
single test in this rubber.

But 1 should like to tell you that 
Gilchrist is not an ordinary fast 
bowler as is made out. He is, today, 
the fastest bowler in the world, if  I 
may say so. And, if our batameo 
have not been able to stand up to 
him, it is no disgrace. We have not 
had the experience; our batsmen have 
not had the experience at facing *  
fast bowla* w  have not had a fast
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bowler. In case we stop other people 
from coming in and give up this 
practice we shall never improve.

A suggestion was made by the hon. 
Member that wc should stop our teams 
from going abroad for 5 years. I 
certainly think that it would be a 
very retrograde step for the simple 
reason that our side will not have the 
experience of the foreign wickets 
which is absolutely essential for a 
batsman to cope with it

Shri Barrow: It may not be only 
for cricket

Sardar Majithia: Secondly, it is
only on these foreign tours that the 
Board can get some foreign exchange 
which is. most essential, and if we 
stop sending teams we are ‘.topping 
earning foreign exchange On the 
other hand, m inviting teams Lrom 
outside wo will have to give them 
foreign exchange because they will 
take away some money and we can
not balance the two As it is, due to 
the kindness of the Education Minis
try and the Finance Ministry, we 
have been pulling along so far And, 
it is as a result of their help and co
operation that wc got the West Indies 
team across Otherwise, we could 
not have got them Therefore, it is 
absolutely essential that we have to 
send our teams to get this string of 
visits on a reciprocal basis going If 
we break that and if we break the 
whole lot that would definitely not be 
any fortunate thing far cricket I 
would, therefore, strongly support that 
we should continue these visits on an 
agreed basis—which is done at the 
Imperial Cncket Conference which is 
held every year These programmes 
are made out there

I would also like to mention that 
our failure has also been due to lack 
of fast bowlers. We found one and 
we hope that another will come about 
But, as Dr. Subbarayan rightly point
ed out, that cannot be produced over
night. He has to develop into a fast 
bowler and he can only develop if he
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is given enough chances. I hope that, 
with this tour coming off—because 1 
know a few of them are potential, if 
not good fast bowlers, medium fast 
bowlers—they will gain the experi
ence m this tour t

Talking about bad performances, I 
do not agree with the main reason. If 
you analyse it, it has been the same 
as England experienced in Australia; 
and that is the opening pair. We do> 
not have a really good start by our 
opening batsmen That is a special 
department of the game Every bats
man cannot be an opening batsman. 
He has to be developed He requires 
a different technique, a different 
temperament from the other The 
Board is trving its best m experiment
ing with new chaps And I am glad 
to say that one of the opening bats
men who hjs played m most of these 
Wst*- Contractor, is a youngster And 
I am quite sure that we will And 
another one too, particularly if the 
team goes along, which I am quite 
^ure it will You will have time to 
experiment with two or three poten
tial openers and then you can select 
voui regular opening pair and you 
will not fare so badly

Another thing which was brought 
out has been about the skipper of the 
Indian s.ide being changed Unfortu
nately, the Board’s resolution which 
was drdwn l'ist year at my instance 
that we should appoint one skipper 
for the whole series, which was passed 
by the Board, somehow or other did 
not work out in practice. But that 
is not the fault of the Board. n iey  
give a directive; and, if by default, 
you have to change your skipper for 
certain other reasons—-of which as yet 
I have not got the full picture and I 
should not like to go into them at this 
stage—a skipper has to be found, and 
you will have to change the skipper 
You have had in the past change of 
skippers and therq is nothing extra
ordinary about it When the full story
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is known, I am quite sure the Board 
will take proper action which it is 
capable of You should not run down 
the Board on that account

On this I would like to say one 
ttung At the meeting of the Board 
which is going to be held in the first 
week of March, the appointment of 
lae manager and th< selection of this 
team will pos&ibly be finalised. I 
am quite sure that the Board is full} 
alive to the responsibilities, which it 
has to shoulder and also will take 
due note of the speeches made in this 
hon House and take due benefit 1 
would only like to say that our Mem
bers should give an encouraging hand 
to the Board Certainly we have com
mitted mistakes as everyone does, at 
one time or another But if you start 
running them down straight off it is 
a direct discouragement It is only 
when you take action that results 
which you like to athit\ e may be 
achieved, or it may not be achieved 
as happened m the test m Australia 
when the Indian skipper put Australia 
to bat and got a beating out of it H.' 
certamlv did not want it but some
how or other it did not turn out as he 
wanted it to be If you start running 
down the skipper, certainly he will 
not be encouraged and he will never 
take the initiative Therefore, while 
you should certainly tell the Board 
where it has gone wrong, >ou should 
not run it down to suc.h an extent 
that it would lose all initiative and 
does not do any work at all That 
would kill cricket rather than achieve 
the objective that we have before us

14 bn

Mr. Chairman: How many minutes 
would the hon Minister like to take7

The Minister of Education (Dr K. 
L Shrimsli): 15 to 20 minutes*

Shri Easwara Iyer (Trivandrum) 
Mr, Chairman, I think 1 cannot boast 
of an mtimrte knowledge in the *iel 1 
of spoxts like m$ hon fnendi

Shri Easwara Iyer: I have certainly 
won an inter-collegiate entry worth 
my friend in tennis but that may bi. 
due to his talents in the field rather 
than mine

1 would like to make a few observa 
lions in respect of this motion before 
the House It is certainly dishearten
ing for us to tune our radio and heat 
about wicket after wicket fall mg down 
when the West Indies had to be faced 
by the Indian team We were enthu
siastic about our cricket team from 
the. early days when we had 
cricketeors of the calibre of Vijay 
Merchant, Hazarc or Mushtaq All or 
Mankad All these persons who have 
p a> ed cricket brought glorj to our 
countr> But when wc find that the 
team that was facing the West Indies 
had been literally collapsing without 
a backbone, it is certainly something 
which is disheartening Probably, 
justification may be given by persons 
who have got knowledge about 
cricket, but laymen like us who have 
been watching the past and also the 
present in Indian cricket are faced 
with this question what is the future 
of Indian cricket* The hon Deputy 
Minister has said that it is no use 
running down the Board of Control 
Certainly, Sir But we find, for 
instance, in the Delhi Test, a person of 
the calibre of Borde, a very good 
medium-fast bowler was there, but 
the question is why he was not select
ed before We have youngsters 
Milka Singh I am speaking about 
Milka Singh of the Loyala College 
who put up a brave fight against the 
West Indies Why are these young
sters ignored We find Borde very 
nearly escaping a double century in 
the test We are again asking the 
question what about the selection? 
Is there anything radically wrong 
with the Selection Board9 We are 
told—I do not believe it for a moment 
but it is rumoured all around the 
country—that there »  some politics
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in the Board of Control and that ev«n 
in the selection of cricketers lor 
playing in the teat, as you said, Sir, 
there is lobbying for power. The 
question therefore naturally arises: 
what are we to do to stop this rot’  
It is not for me to suggest ways and 
means to improve our cncket. I have 
been looking at it not only from the 
point of view of cricket but also from 
the point of view of various sports 
like tennis, foot-ball, hockey and other 
sports

Take for instance, tennis. In the 
field of tennis, we have been finding 
a number of persons coming up and 
■aWaS-nSng Yriiernu'nontfi tfian&w&s, nefi 
to speak of Ramanathan Krishnan who 
is India’s No 1 who has become an 
International player The question is 
how he was able to attain that 
standard I know his father T K. 
Ramanathan and right from his 
younger days his father has been con
sistently encouraging the youngster to 
improve his tennis standard, with a 
sense of discipline and a sense of 
understanding Coaching has been 
given from his younger days so that 
he may be moulded into a player of 
international standard. We find thus 
players like Ramanathan Krishnan 
coming up and getting into the lime
light in the field of tennis

To speak about cricket, what is it 
that we have done7 We speak about 
getting coaches and when the coaches 
come, I may be pardoned if I am 
wrong, they coach those persons who 
had already come into the limelight. 
The question is whether it is going to 
improve the standard of cricket What 
we want is to discover talents and to 
mould them. We must start from the 
very basis and the coaching must 
start not from the top notches but 
from the schools where we may find 
talents. They have to be moulded. 
We speak of the dearth of fast bowlers.
I cannot understand this in a country 
like ours with 400 million people Why 
have we no fast bowler of the stan
dard of Hall or Muhammad Nissar or 
Ranjit Lai. The other day I was 
watching a cricket match between the 
school boys at Madras. I found a

and Sportt

yoiingster bowling He is probably 
an unknown entity. But given a good 
coaching and good training that 
ycningster could be moulded into a 
finjtclass fast bowler. Probably Us 
style of delivery or the way in which 
he is transferring the weight W  the 
ball may not be all right or accurate. 
Bu( the real point is that coaching has 
not started from the school. If we 
send a scounting committee, it will be 
able to go from school to school to 
discover talents and find out players 
who could be moulded into top-class 
players. Surely then this question 
will be answered. What is it that the 
Botxd. at Cantoi). w. dnuu& tnriag*. Ae* 
the persons who have got control over 
cnlket or tennis or whatever the 
gatne may be doing this, starting from 
the school and going to the colleges 
discovering talents? I am sorry that 
thi? has not happened

gpeaking about control and disci- 
pltfM*, I am certainly in agreement 
with some hon Members who said 
that there must be a sense of disci
pline among the players. It is not for 
tht players to dictate terms. We hear 
captains refusing captaincy and skip
ped skipping their captaincy on the 
ground that this player is selected or 
that plajer is selected This must be 
put an end to I am sorry to put this 
cnt»cism forward but when the play
ers attain a certain amount of stan
dard and get mto the limelight, they 
start blaming the Press or their fellow 
players and then everybody. Thu sort 
of indiscipline must also stop. I am 
referring to an incident. A  skipper 
like Captain Umngar after a disastr
ous failure against the West Indies 
attr*but«d the failure to the Press. 
Mo«t wonderful! He has said that the 
Pre^s had been very unkind to the 
cnc**t players and that was why K 
had resulted in the disastrous collapse 
of side I am saying that the Press 
mU0t be there to criticise the players 
and >f the performance of the players 
is b*d the blame should not be brought 
to the door of the Press. Take piay- 
an  at the standard of IfnmwttthM
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Xrishnan in tennis in Bombay. I am 
not of course criticising him. I have 
nothing against him personally—

Mr. Chainnaa: The hon. Member's 
♦ime is up.

Shri E m m  Iyer: Two minutes,
Sir.

Mr. Chairman: Only half a minute.

Shri Easwara Iyer: Playing against 
the Italian champion Marlow, he was 
in a way disspirited because a game 
was being played in the next court. 
That game was not stopped, though 
he requested that it should be stopped, 
and so he played an indifferent game 
and lost the championship.

1 am putting the question: are our 
players really sporting? I am really 
glad that we lost against West Indies. 
1 am really glad in a way—that may be 
a sense of disappointment perhaps— 
that we learnt a lesson. In the field 
of cricket, anything might happen. 
That is what we have learnt. Players 
may collapse and the whole team may 
be out for 47 or 48 runs. But the real 
point is. if we have lost against West 
Indies, let us not criticize West Indies 
or let us not criticize ourselves, but 
let us say that we lost to a superior 
side. That is sporting. But certainly 
let it be an eye-opener to us. If 
this discussion has served in anyway 
to improve the mentality and the 
approach to the field of sport, let us 
feel that in the near future there will 
not be any clamour on this 9core. Let 
us be sporting enough and give a 
challenge that we will be moulding 
our cricket or tennis or any other 
branch of our sport in such a way 
that we shall not be in any way dis
graced.

Mr. Chainnaa: May I enquire the 
Mover of the motion whether he is 
■till very keen on exercising his right 
•of reply?

Sfcrt T. B. Vittal Ra»: No. One or 
two minutes may* be given to me, if 
anfflahkt.
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Mr. Chairman: I shall call upon

the hon. Minister at quarter past two. 
Now, I call upon the hon. Member for 
Kanara.

Shri Joachim Alva: There are only 
three minutes. I can hardly say any
thing.

Mr. Chainnaa: The hon. Member
will have to restrict himself to the 
allotted time.

Shri Joachim Alva: I cannot finish 
in three minutes. Please give me ten 
minutes. I shall try to be brief. I 
have got much to say.

Mr. Chairman: Order, order. The 
discussion must end at half-past two. 
The hon. Minister wants at least IS 
minutes. If he will reduce the time, 
then alone the hon. Member may get 
more time. Not otherwise.

Shri Joachim Alva: I am going to 
refer to something more than mere 
cricket. It has not been done here.

Mr. Chairman: If the hon. Mem
ber cannot finish within three minutes, 
then I shall call upon the hon. Mem
ber for Gurdaspur.

Shri Joachim Alva: It is very un
fair, Sir. I have been waiting for my 
chance.

It is a very serious subject.

Mr. Chairman: I want the hon.
Member to realize that he is being 
given three minutes and no more.

Shri Joachim Alva: It is impossible. 
It is a national subject Anyway, I 
will try to finish it soon. Sport is In 
a very degenerating state. There is 
something rotten in the field and 
organization of sport in India. This is 
the first time that I am w«Mn| a 
speech on sport though I have played 
tennis, cricket hockey, and have 
known swimming and even done rid
ing. That was long ago. But there 
is something rotten in the state o f 
sport. The State has done tometUqg 
for music, dancing and drama and If.
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slowly coming mto its own But what 
happens to sport* It is in the hands 
of Maharaias and captains of industry 
who should mind their own business 
His Highness the Maharaja of Patiala 
is a personal friend of mine I have 
great regard for him, but it is tune 
that sport was taken out of the hands 
of Maharajas and captains of industry 
If the house of Tata has given a loan 
of Rs 14 lakhs to the Cricket Club, 
they should be thankful about it, but 
they should not demand Mr Neville 
Tata should take charge of sports and 
hockey Sport is sport of the people 
Millions of young boys and girls are 
looking out for a lead It is time that 
the Government took hold of sport in 
its own hands and not allow this thing 
to be a clique m the hands of others 
In Pakistan, every member of the 
cabinet wants to be a Prime Minister 
Here, every member of the Board of 
Control of Cricket want1- to be a Pre
sident It is time the Government 
took over this work

Gone arc the davs when Rartji play
ed cricket and the English crowds 
looked on in wonder Gone are the 
davs when Dhyan Chand and Mazhar 
Khan played hockoj and drew the 
admiration of crowd-, all over the 
world Gone art the days when 
Gama wrestled like a King but today 
our wrestlers have to wrestle down the 
dust Gone are the days when Mihir Sen 
crosscd the Dover channel and swam 
across But where is our sport now* 
There is not even a woman in this 
House who is standing up to speak cm 
behalf of sport When women take 
charge of sport or take part m sport, 
there is the progress of the nation as 
in the Soviet Union

The world press said the other day 
that the Soviet Union will wrest the 
leadership in sport How have they 
done it* They have achieved results 
by having stadia But we are to 
depend on the gift of Maharajas and 
millionaires and captains of industry 
for a stadium Why can we not put 
up a stadium m every important city 
of the land What about boys’ clubs

and Sport 1 

»
and girls’ clubs My friend spoke 
about the boys training—I mean Shri 
Barrow We should have boys’ clubs 
and girls’ clubs so that we can take 
them and teach them from the start, 
from the scratch—Catch them young! 
Today, we are helpless We are *the 
laughing stock The greatness of a 
nation is judged by the quality and 
amount of sport it can display Where 
are we* We are toddlmg m the dust 
and fighting Where are all these 
men and what is the Board of Control 
for Cricket doing’  Let us start and 
build from scratch and let the people 
thus build up sport

My friend said eloquently that he 
was watching sportsmen m the field 
of Madras Well, Sir, the fate of the 
British nation was settled on the fields 
of Eton There thiy plaved cricket, 
there- they picked up gentlemen end 
there thiv picked up their administra
tors Today, we are wallowing 
Tod<o are asking for money Why 
should v.( put sport m the hands of 
the captains of industry* Let them 
mind their own private sector They 
make enough money Why not pick 
up our leading men m sport* My 
friend o\er there is a great authonty 
on football, Shri V P Nayar He can 
be approached Why not pick up men 
and put them in the sports which they 
know* But what are we doing* 
Rajkumanji wants to have her name 
perpetuated* What is the idea of per
petuating her name* Why not put in 
the name of an ordinary humble citi- 
zcn* The whole thing is wrong

Why have you done away with
A. F S Talyarkhan* He was a 
national asset as a broad-caster He 
may have gone on to broadcast for 
Pakistan and then he may have gone 
to Ceylon Why don’t you utilize the 
talents available* Instead, you have 
allowed puny little fellows whose 
words you cannot even hear If you 
want good sportsmen and good broad
casts, you< will have to build up the 
sportsmen We have great Bingen and 
dancers and musicians Have we not 
got good sportsmen? Can we act
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build up oifl: swimmers, our javelm- 
throwers, hockey players and wrest
lers and what not? Even the Hutu-tu 
play which is a great national sport 
is dying in the villages of Maharash
tra and Bombay The villages have no 
biuldmgs for sport. They have no 
'Cinemas like those in urban areas 
TThe American cinema has destroyed 
•ur love for real great music and 
dance and drama, and our national 
sports are lacking because our Minis
ters will not find time to go and watch 
the villagers’ Hutu-tu with which, at 
least, the villages can be encouraged 
It is a national game of Maharashtra 
and elsewhere It is a great national 
game

I havt no prejudice against Mr 
Anthony de Mello if he* had fought 
tor a stadium If hr has fought for 
and built* up Stadia and no one has 
those achievements, why not the Gov
ernment take hold of his services and 
help sport9 You may take the help 
of any one but put those persons on 
their own legs It is time that sport 
was taken over and put in the hands 
of the Government of India Let us 
have a Ministry of Sports and Culture 
but not a Ministry of Sports and Cul
ture where the Minister will not take 
interest Let the Minister take real 
interest

I have a letter from a boy’s father 
belonging to a backward community 
m my constituency wherein he says, 
"Give him a scholarship for sport He 
is interested in sport”  I am sure if 
I hand it over to the Minister, it will 
go down his file and we will never 
get a reply England and America 
and the Soviet Union have granted 
scholarships for sportsmen and en
courage those who want to become 
sportsmen Unless we build our 
national sport 0® good lines, we can
not go ahead, and the rate of progress 
o f a nation is judged by its sporting 
progress The rate of progress of a 
nation is judged by the women who 
give a hand m sport We had one 
woman in the chair, we have no 
single woman Member in the House 
today to speak on sport Sport today

is m the hands of a clique; in the 
hands of profiteers, in the hands of 
people who want to have only posi
tions and perpetuate their name 
Rajkumanji who should have been 
known as Shnmatiji should not have 
allowed her name to be trumped 
about 1 have to be rather hard and 
unless we say hard things, we cannot 
improvp the status of sports We owe 
a duty to the boys and girls of India, 
and indeed, our football players of 
West Bengal who played without 
chappals and excited the admiration 
of Moscow crowds “Where are your 
football players.,” they asked me in 
Moscow Are you sending out football 
players without footwear’  I have seen 
great matches

Mr Chairman Order order The 
time is over

Sbri Joachim Alva* One minute 
more Sir

Mr. Chairman: Order, order

Shri Joachim Alva. It is a great
pitv I want to protest You called 
me late and gave mi very little time. 
You have been hard I had many 
things to sa> You have been very 
hard on me

Dr K L Shrimali: In the first
place, I must convey my thanks to 
the hon Members who Vought this 
motion to this House and the other 
hon Members who have participated 
m this debate I think Paihament has 
discussed today one of the most 
important subjects which i<- going to 
influence our national life It is very 
well known that sports not only reflect 
our national character, but also influ
ence in building up our national 
character

Members have rightly pointed out 
that all is not well with our sport* 
organisations Nobody will deny that 
there are cliques, that sometimes there 
is misuse of public funds that right 
persons are sometimes not selected for 
our teams These are matters which 
are of great ccrcem to the Govern-
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ment. Our difficulty is that sports 
organisations are autonomous and it 
has been the policy of Government to 
respect the autonomy as far as sports 
organisations are concerned. Mr. Alva 
suggested that Government should 
take over the sports organisations. I 
think it would be a very unhappy day 
when Government do that. If there is 
any sphere where I would like to 
maintain autonomy, it is the field of 
sports.

An Hon. Member: How to remove
the chaos?

Dr. K. L. Shrimali: There are ways 
of removing that chaos and the Gov
ernment is making an attempt to 
remove it. I hope with the co-opera
tion of all concerned, we would be 
able to get rid of the cliques and fac
tionalism which are eating into the 
vitals of our sports organisations.

In 1954, the Government of India 
established the All India Sports Coun
cil. Unfortunately, that Council made 
a bad start. From the very beginning, 
the Chairman of the Indian Olympic 
Association, the Maharaja of Patiala 
and Rajkumariji, protested, kept out 
and did not extend their full co-opera
tion to the Sports Council. It was a 
very difficult situation. The Olympics 
play a very important part not only 
in our national games, but also inter
nationally. The Chairman of the 
Indian Olympic Association kept out 
of the Sports Council, we did not get 
any co-operation from him. It has 
been my endeavour all along to bring 
together all the parties concerned and 
try to remove the canker which is 
eating into the vitals of our sports 
organisations.

My friend, Mr. Nayar, has objected 
to certain members being on this com
mittee and he has also been supported 
by Mr. Barrow. Unfortunately, there 
is so much of politics in sports that 
it is difficult to find a person who will 
be acceptable to all the parties con
cerned. I think there was a time when 
my friend, Mr. Nayar, was strongly
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supporting the Chairman of the India* 
Olympic Association and he was very- 
unhappy that he was for certain 
reasons not associated with the Sports 
Council. He was critical of the way in 
which the Sports Council was func
tioning. I made an effort to bring 
in the Chairman of the Olympic 
Association, because for any enquiry 
which is made, we must have the full 
co-operation of the Chairman of the 
Indian Olympic Association. There
fore, we had to bring in the Maharaja. 
Now that we have brought him in, 
our friend, Mr. Nayar, is still critical 
of the composition of the committee.

Shri V. P. Nayar: Shri Moinul Huq 
was Secretary for 17 years.

Dr. K. L. Shrimali: I am told that
as an educationist and gs one interest
ed in sports, he made a very valuable 
contribution to the whole of this 
enquiry. Continuously I tried to keep 
these people in the committee who 
could take an impartial and detached 
view of the whole thing. We had two 
distinguished Members of this House. 
The Education Secretary had to be 
there, because after all, it is the Min
istry of Education which will have to 
implement this report. We wanted to 
seek the co-operation of the Finance 
Secretary and I understand he himself 
is greatly interested in sports. So, I 
think it was the best committee that 
I could appoint. Now that the com
mittee has submitted the report, I am 
quite definite that it is a valuable con
tribution.

I would particularly draw the atten
tion of Members to one specific recom
mendation of this committee and that 
is with regard to the distribution o f 
funds in the remaining years of the 
second Plan. The committee has 
recommended that out of the funds 
available, 30 per cent, should be spent 
on improvement of standards in sports, 
65 per cent, on popularisation of sports 
and games in educational institutions 
and rural areas and 5 per cent, on 
organisation expenses for the Fed
eration/Associations. I would like to
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%dl the Houm how the mind odC the 
committee it working. They would 
like us to spend 65 per cent of the 
funds on sport* and games in educa
tional institutions and rural areas. It 
is in the rural areas and educational 
institutions that we find talent and it 
is tjbm  those places that future sports
men will come. I think my friend, 
Shri Alva, has very rightly emphasis
ed, and so also Mr. Barrow, that if 
we really want to get good sportsmen, 
i|re have to discover the talent in the 
educational institutions- -schools and 
colleges—and in rural areas. I hope 
that is the policy which we are going 
to adopt In order to build up our 
future sportsmen, we must create the 
necessary facilities inside the educa
tional institutions—provide proper
playgrounds and suitable coaching. In 
•11 these matters, this report has made 

: certain valuable recommendations. I 
hope that in the near future, I can 
announce in this House the steps that 
I propose to take after the examina
tion of this report

Shri V. P. Nayar: We should have
discussion on that.
Dr. K. L. Shrimali: I am always m 

the hands of the House I thought we 
have had a good discussion today. If 
the hon. Member still thinks that some 
discussion is necessary. I am entirely 
at the disposal of the House.

Then, emphasis has been laid on the 
deterioration in standards and of our 
defeats in international games and 
Asian games. It is a matter of very 
great concern. But I am not so much 
worried about the defeats that we get 
in international games; I am not 
worried about the fact that we do not 
get many medals What I am worried 
about is whether we maintain 
certain standards of behaviour in these 
international games, because after all, 
sports are not ends in themselves. 
They are means to certain ends; they 
are instruments for building up our 
national character. That is the aspect 
which I would like to be emphasised 
in sports. Certainly, we would like 
to have more medals and more victor
ies in the intemattonal games. These 
are the things which we all aspire for.
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But what is more important is that 
in the organisation of sports we should 
have proper leadership. We should 
have the right kind of people in the 
sports organisations, who would be 
able to influence the minds and heart* 
of the youth of the country. It is 
through sports that we can build 
esprit de corps. It is through sports 
that we can create leadership in the- 
country. It is through sports that we 
can develop co-operation. So, it is all 
the more necessary that leadership 
in sports goes into the hands of people 
who can inspire confidence in the 
youth and who can give the proper 
leadership to them

As I started late, may I have some 
more time*

Mr Chairman: Yes.

Dr K L. Shrimali: It is not our
intention to exercise any kind of con
trol over the sports organisations 
because I would like them to function 
in an autonomous manner. But, at 
the same tune, as Shn Barrow rightly 
pointed out Government cannot be 
indifferent to what is happening in 
the sports organisations. Government 
cannot be indifferent if public funds 
are being misused We shall have to- 
see that not a single pie is misused by 
any sports organisation in any way. 
If they misuse money and if they do 
not render proper accounts, the Coun
cil will see that their grants are 
stopped

A question was asked as to whether 
the committee did issue the question
naire I have been told, and it ha* 
also been mentioned in the report, that 
a questionnaire was sent to all national 
sports federations and replies were 
received from practically all the 
sports organisations. The Committee 
have stated in the report:

“The replies received have
assisted materially in its work."

I do not like to take the time of the- 
House. I can only assure th* bosi~ 
Members that it will be our teut o n
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defects which have been pointed out 
by the hon Members are removed o 
that we may play the game, our boys 
may maintain a high standard of 
integrity and high standard of behavi
our, and our sports may become true 
instruments for building up the 
national character

Mr. Chairman: Is Shri M C Jam 
■pressing his amendment9

Shri M. C. Jain: No

The amendment was, by leave, ipth- 
drawn

Shri T B Vittal Rao. If the Chair 
will give me one minute, 1 will say 
a few words

Mr Chairman. I am sorry, we have 
already exceeded the time

Shri T B. Vittal Rao* I want to 
withdraw my motion

The motion wa&, by leave, withdrawn

14-33 h » .

INDIAN FIRE ARMS BILL*
Mr. Chairman The House will now 

take up the Private Members’ Bills 
First we will take up the introduction 
of Bills

Shri U. C. Patnalk (Ganjam) I beg 
to move for leave to introduce a Bill 
to consolidate and amend the law re
lating to arms, ammunition and mih- 

-tery stores

Mr Chairman: The question is
“That leave be granted to in

troduce a Bill to consolidate and 
amend the law relating to aravs, 
ammunition and military stores"

The motion was adopted

’ Published in the Gazette of I  
20th February, 1959

I, 1W® Gltoftinal Law (Amend- 2240 
ment) Bill

Shri V. C Patnalk: I Introduce the 
Bill

Shrfanatt Rena Chakravartty (Ba&ir-
hat): Before we take up the other 
Bills, I want to point out something 
We have received a notice in ^our 
bulletins, which we received on the 
10th instant, that we have to give 
notices by the 9th for the Bills that 
have been balloted We did not re
ceive that notice till the last date, tin 
the 10th February when we arrived 
here I did not receive the papers till 
the 10th February So, even though 
the Bills are coming, we have no 
chance of giving notice So, I would 
request you to kindly so arrange 
things that the last date would be one 
or two days after the opening day of 
the session

Mr. Chairman Veiy well I shall 
look into this

14 35 hrs
CRIMINAL LAW (AMENDMENT) 

BILL*
iOmission of section 7)I

VI fw p r  fsrsr
n  «rm »  rfrr t t t#

H 1
Mr Chairman The question is:

‘That leave be granted to intro
duce a Bill further to amend the 
Criminal Law Amendment Act, 
1932 ”

The motion was adopted

srim * f W w  vt sRfer * t?it j  i

Extraordinary Part p —Section 2, dated




